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IN THE HON'BLE NATIONAL GREEN TRIBUNAL

Principal Bench, New Delhi

Original Application No.192 of 2020

In the matter of:­

Say Earth

Union of India & Ors.

Versus

..........Applicant(s)

......... Respondent(s)

Reply on Behalf of, Central Pollution Control Board.

PARAWISE REPLY: -

1. That the averment contained in para 1 pertains to the addresses of the applicant

and Respondents, and this needs no comments from this Answering Respondent.

2. That the averment contained in Para 2 pertain to filing of the present application

under sections 14 and 15 of NGT Act, 2010 and this needs no comments from this

Answering Respondent.

3. That the averment contained in Para 3 pertains to the cause of filing of the

present application being the Notification No. S.O. 1561(E) dated 21.05.2020

issued by the Ministry of Environment, Forest and Climate Change (Respondent

No. 1 & 2), and needs no comments from this Answering Respondent.

4. That the averments contained in Paras 4 and 5 pertains to the Notification No.

S.0. 1561(E) dated 21.05.2020 issued by Ministry of Environment, Forest and

Climate Change (MoEF&CC), amending the earlier notification of 2014 regarding

use of beneficiated coal with ash content not exceeding thirty-four per cent,

thereby permitting Thermal Power Plants (TPPs) to use coal irrespective of its ash

content. It is submitted that these are matt record and need no comments/4--< PUs
from this Answering Respondent. #,_,~,/~•/0
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5. That the averment contained in Para 6 pertains to probable impact of

implementation of MoEF&CC Notification dated 21.05.2020 on environment stating

that the implementation of the new emission norms notified by the MoEF&CC on

07.12.2015 have not been complied within prescribed timeline i.e. by Dec 07,

2017, and most of the plants are not likely to comply within the timeline were

prescribed by CPCB as per the Revised Schedule agreed to by MoEF&CC and

Ministry of Power. It is respectfully submitted that the Notification dated

21.05.2020 has been issued by the MoEF&CC considering various factors, and this

Answering Respondent has no comments in this regard. However, in respect of

compliance of new emission norms notified on 07.12.2015, it is submitted that this

Answering Respondent has been periodically reviewing the status of compliance of

new emission norms by thermal power plants and had also imposed

Environmental Compensation (EC) vide directions dated 08.05.2020 on the non­

complying units having timelines up to 31.12.2019, but Hon'ble Supreme Court

has granted interim stay on recovery of EC based on the appeals made by plants.

As of now the matter is sub-judice before Hon'ble Supreme Court. List of thermal

power plants which were directed to deposit EC and Orders of Supreme Court

.~staying recovery of the EC are at Annexure I.
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applicant for reduction of pollution made by thermal power plants, which include

another application with O.A. No. 19 of 2014 filed by the applicant before Hon'ble

NGT, Western Zone, and need no comments from this Answering Respondent.

7. That the averment contained in Para 8 pertains to the brief background of facts

being given by the applicant in the next Para's, and this needs no comments from

this Answering Respondent

8. That the averments contained in Paras 9 to 12 pertains to the facts given by the

Applicant regarding characteristics of coal produced in India and pollution caused



by coal based power plants using majority of the coal produced in the country. It

is respectfully submitted that the averment given in these Para's are based on

various sources like Ministry of Coal (MoC), Central Electricity Authority (CEA) and

Centre for Science and Environment (CSE), and these are matter of record, hence

need no comments from this Answering Respondent.

9. That the averments contained in Paras 13 to 19 pertains to the facts given by the

Applicant regarding proactive steps taken by the Central Government to ensure

generation of clean energy, which include various Notifications issued by

MoEF&CC, to regulate transportation of high ash content coal to distant power

plants and to control environmental pollution from thermal power plants, and

these are matter of record, hence need no comments from this Answering

a7 Respondent.

a{ A.C.7. cf D!hi 3
i «ego.s+a .0j That the averment contained in Paras 20 to 24 pertains to description of the steps

/~~~ taken by the Central Government to ensure implementation of new norms in

thermal power plants. It is respectfully submitted that as per Notification dated

07.12.2015 the new norms were to be complied in two years' time i.e. by

December 07, 2017. Subsequently, after due diligence by MoEF&CC in

consultation with the MoP, further time was allowed to various units of plants.

MoP vide letter dated 13.10.2017 forwarded "Revised Schedule" to Respondent

Nos. 1 & 2, having plants/unit wise timelines staggered from March 2018 to

December 2022.

In order to ensure adherence to the Revised Schedule, MoEF&CC mandated the

responsibility to CPCB vide its letter dated 07.12.2017, and in compliance to the

instructions of MoEF&CC, CPCB issued directions under section 5 of E (P) Act,

1986 to thermal power plants prescribing timelines for installation of Fuel Gas

desulfurization (FGD) and up-gradation of Electrostatic Precipitator (ESP) as per

the above mentioned Revised Schedule of Ministry of Power. It is further

submitted that Central Government has apprised Hon'ble Supreme Court about the



Revised Schedule as noted in order dated 10.12.2018 which is annexed as

Annexure -II.

11. That the averment contained in Para 25 pertains to the description given by the

applicant in respect of MoEF&CC Notification dated 28.06.2018 regarding specific

water consumption limit and amended stack height criteria for thermal power

plants, and these are matter of record, hence need no comments from this

Answering Respondent.

12. That the averment contained in Para 26 (a to d) pertains to the comments of the

applicant regarding the implementation of norms and status of the matter before

Hon'ble Supreme Court, and these are matter of records, hence need no

comments from this Answering Respondent.

13. That the averment contained in in Para 27 pertains to the description of various

Notifications issued by MoEF&CC for 100% utilization of fly ash by thermal power

,----..;: plants, and these are matter of record, hence need no comments from this
<GPR
?' 'z
~ ~/ swering Respondent.
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--~ status of compliance of Notifications issued by MoEF&CC for 100% utilization of fly

ash by thermal power plants. It is respectfully submitted that the matter of

compliance of fly ash Notifications by thermal power plants is under consideration

in Hon'ble NGT in various cases, including O.A. Nos. 102 and 117 of 2014. In

compliance to the directions given to CPCB by Hon'ble NGT vide order dated

12.02.2020, CPCB computed and informed the amount of EC vide letter dated

02.07.2020 to various thermal power plants who couldn't achieve 100% fly ash

utilization during year 2018-19 and 2019-20, and submitted compliance report to

Hon'ble NGT on 04.09.2020. However, Hon'ble Supreme Court has granted stay

on recovery of EC based on the appeals filed by various thermal power plants the



matter is sub-judice in Hon'ble Supreme Court. The stay orders are annexed as

Annexure -III. It is further submitted that the notification on utilization of fly ash

is to be complied irrespective of the type of coal used and it is observed that fly

ash utilization has been better in plants which are near urban areas i.e. away from

pit head.

15. That the averments contained in Paras 36 to 43 pertains to the description of the

status of compliance of SO, emission limit in thermal power plants. It is

respectfully submitted that as mentioned above in Para 10, thermal power plants

are to install Fuel Gas desulfurization (FGD) to comply SO emission limit by the

timeline prescribed by CPCB vide directions dated 11.12.2017 as per the Revised

Schedule submitted by Ministry of Power to MoEF&CC. CPCB imposed

Environmental Compensation (EC) on non-complying units with timelines up to

31.12.2019. However, Hon'ble Supreme Court has grated stay on recovery of EC.

16. That the averment contained in Para 44 pertains to the description of the status

-~&/ of compliance of PM emission limit in thermal power plants based on CSE report
/<rt::i'f'< c.,nt..i~\-la~~'- o 20, and these need no comments.f.. '.. ·oil'
~
,.. • \'\· ' o' c.
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\-0,:;~,9~hat the averments contained in Paras 45 to 49 pertains to the description of the
--..;:;- I.

status of compliance of NOx emission limit in thermal power plants. It is

respectfully submitted that the change in NOx emission norms for thermal power

plants installed between 01.01.2004 to 31.12.2016 was apprised to the Hon'ble

Supreme Court as noted in order dated 05.08.2019 and subsequently MoEF&CC

has amended the NOx emission limit from 300 mg/nm3 to 450 mg/Nm3 for this

category of units vide notification dated 19.10.2020. Thus, the revised NOx

emission norms of 450 mg/Nm' can be met by primary NOx control measures

based on combustion modifications.



18. That the averments contained in Paras 50 and 51 pertains to the description of the

compliance status of specific water consumption limit by thermal power plants. It

is respectfully submitted that CPCB collected and compiled specific water

consumption data from thermal power plants for the quarters of Oct - Dec 2018

and Jan - Mar 2019 and vide letter dated 08.07.2019 informed the status of

compliance to all SPCBs and asking further them to ensure compliance of specific

water consumption limit by thermal power plants in their states and take

necessary action against the plants found to be non-compliant with the prescribed

limit.

19. That the averment contained in Paras 52 and 53 pertains to the description of the

status of compliance of mercury emission limit by thermal power plants. It is

respectfully submitted that average mercury content in Indian Coal is 0.14 mg/kg

(CIMFR, 2014).

Based on the data collected from thermal power plants and status reported by

them during review meetings taken by CPCB, it has been observed that most of

the plants having ESP only as APCD already have reported compliance with the

=4p7,(';?:: ~- ---f!..<~-- rescribed limit of mercury ( 0.030 mg/Nm3
).
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~~~QY, ~c;·, hat the averment contained in Paras 54 to 69 pertains to the comments of the

----- Applicant regarding Notification No. S.O. 1561(E) dated 21.05.2020 issued by the

MoEF&CC (Respondent No. 1 & 2), and these need no comments from this

Answering Respondent. However in respect of averments in Para's 55 and 58, it is

respectfully submitted that the new environmental norms require thermal power

plants to reduce emission to the prescribed emission limit irrespective of the coal

quality the plants receive.

Thermal power plants are equipped with ESPs to control emission of Particulate

Matter (PM), which may be designed to work efficiently for a range of ash content

in coal. Thermal power plants are to ensure compliance of the new norms by



taking any appropriate measures, which may include retrofitting of existing APCD

or installation of additional technologies or use of beneficiated coal. Therefore,

argument that implementation of notification dated 21.05.2020 will lead to

increase in pollution is not correct. It is further submitted that the new emission

norms are to be implemented by thermal power plants as per the Revised

Schedule for installation of Fuel Gas desulfurization (FGD) and up-gradation of

Electrostatic Precipitator (ESP) agreed to by MoEF&CC and Ministry of Power.

GROUNDS

21. That the averments contained in Para 70 (A to K) pertains to various grounds

mentioned by the applicant based on which the present application has been filed.

The contents of Para 70 (A, B, E, G, H & K) doesn't pertain to this Answering

Respondent, hence these need no comments.

22. That the averments contained in Para 70 (C and J) pertains to comments of the

Applicant regarding probable increase in pollution due to use of unwashed coal by

~ PU~. thermal power plants. It is respectfully submitted that the comments on this have
-~;;----:::<

.
( {c c1i,uohf)0* en provided in the foregoing paras.
]_l .c.retros" j

,~·<;_,,~ciW>-'s,'.l ~-Ji
oN> $%n@3That the averment contained in Para 70 (D) pertains to comments of the Applicant

regarding probable increase in fly ash generation from thermal power plants using

unwashed coal, based on the fly ash report of CEA for 1° half of 2019-20. It is

respectfully submitted that out of total mentioned 194 power plants in the report

most of the power plants (more than 100) were already receiving coal with ash

content more than 34% and average ash content in coal consumed was 31.73%.

It is further submitted that the pit-head power plants were out of the ambit of the

2014 notification.



24. That the averment contained in Para 70 (F) pertains to comments of the applicant

regarding probable increase in water consumption by thermal power plants to

store fly ash in ash ponds. It is respectfully submitted that MoEF&CC has

prescribed specific water consumption limit for thermal power plants which is to

be enforced by the SPCBs in their states. Further, penalty for non-utilization of

100% fly ash by thermal power plants has been considered by Hon'ble NGT in its

order dated 12.02.2020. , with strict enforcement fly ash notification, power plants

will not have much scope of storing fly ash in ash ponds and thereby consuming

more water.

25. That the averment contained in Para 71 pertains to comments of the Applicant

regarding role of coal based power plants in contributing pollution to the

environment, and these need no comments from the Answering Respondent.

26. That the averment contained in Para 72 pertains to comments of the Applicant

regarding proactive steps taken by MoEF&CC in last 20 years to promote

~{ production of cleaner energy from coal based power plants, and these need noA2"eaf9';r" ~.,,, omments from the Answering Respondent.
/R.L. Chaudharv Or ,

:\~~,,.ihat the averment contained in Para 73 pertains to comments of the applicant~ /_ •)..-. \~wrR-.-''-
regarding status of compliance of environmental norms by thermal power plants in

the country. It is respectfully submitted that as per CEA report fly ash utilization

by thermal power plants for year 2019-20 was observed to be 83.05%, there has

been graded increase in fly ash utilization from 63.28% in year 2016-17, 67.13%

in year 2017-18 and 77.59% in year 2018-19. It is further submitted that the

compliance of new emission norms is being periodically reviewed by CEA and

CPCB.



28. That the averment contained in Para 74 pertains to comments of the applicant

regarding efforts need to be taken by MoEF&CC and other authorities to control

pollution from thermal power plants. It is respectfully submitted that the steps

taken by MoEF&CC and other authorities, including this Answering Respondent,

are given in Para 10 above, and these need no further comments from this

Answering Respondent.

29. That the averments contained in Para 75 and 76 pertain to comments of the

Applicant regarding notification dated 21.05.2020 issued by MoEF&CC. It is

respectfully submitted that comments on this point are given Para 14, 20 and 23

above and need no further comments from this Answering Respondent.

30. That the averment contained in Para 77 and 78 pertains to comments of the

,---~i.'v-Y:i,. Applicant regarding status of quality of coal received by thermal power plants
p.' uYe$/_a.A @mo vear 2018-19 and probable impact of use of coal having more than 34%lf fl.a. .nauaary

'l'{i / NC T. of Oel!1i --k Ik{ \,aega o.1rs / ash in increase in environmental pollution. It is submitted that the comments on
\c /s
~~~~the concern raised have been provided at Para 14, 20, 23and 24 above.



IN THE HON'BLE NATIONAL GREEN TRIBUNAL

Principal Bench, New Delhi

Original Application No.192 of 2020

In the matter of:­

Say Earth
..........Applicant(s)

Versus

Union of India &Ors. ...... Respondent(s)

AFFIDAVIT

I, Nazimuddin aged about 55 years do hereby solemnly affirm and state as under:

1. That I am Scientist 'E' in the central Pollution Control Board and well conversant

with the facts and circumstances of this case and competent to swear this affidavit.

2. That the contents of the reply to the O.A. are true and correct to the best of my

DEPONENT

VERIFICATION:

~owledge.
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Verified at New Delhi on this_ day of January, 2021, that the contents of the above

affidavit are true and correct to the best of my knowledge

\
DEPONENT

GOVT. OF 1N
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List of 15 Thermal Power Plants imposed with EC by CPCB on 08.05.2020 for
non-complying with new emission norms by prescribed timelines

()

()

-SI. Thermal Power Plant Unit No. FGD Remarks (if
No. (Capacity) Timeline any)

(Dir. dt.
11.12.2017)

-., Vizag Hinduja TPP, HNPCL, Visakhapatnam, 2 (520) 30.09.2019 -
Andhra Pradesh

-2 Sri Damodaram Sanjeevaiah TPP, APPDCL, 2 (800) 31.12.2019 -
SPSR Nellore, Andhra Pradesh

-3 Aravalli Power Corpora lion Limited (Indira 1 (500) 31.12.2019 TPP within 30(
Gandhi STPP), NTPC, Jhajjar, Haryana 2 (500) kms of Delhi.

3 (500) (Within NCR)
4 Panipat Thermal Power Station, 6 (210) 31.12.2019 TPP within 30(

HPGCL, Panipat, Haryana 7 (250) kms of Delhi.
8 (250) (Within NCR)

5 Deen l3andhu Chhotu Ram TPS, I IPGCL, 1 (G00) 31.12.2019 TPP within 30(
Yamunanagar, Haryana 2 (300) kms of Delhi.

---6 Rajiv Gandhi TPP, HPGCL, I-lisar, Haryana 1 (600) 31.12.2019 TPP within 30
2 (600) kms of Delhi.

-7 Rajpura Thermal Power Plant, 1 (700) 3] .12.2019 TPp within 30
Nabha Power Ltd, Patiala, Punjab 2 (700) kms of Delhi.

8 Talwandi Sabo Power Ltd, Mansa, Punjab 1 (660) 31.12.2019 Tpp within JO
2 (660) kms of Delhi.
3 (660)

9 Guru Hargobind Singh TPS, PSPCL, Lehra 1 (210) 31.12.2019 TPP within 30
Mohabbat, l3halinda, Punjab 2 (210) kms of Delhi.

3 (250)
4 (250)

-lO Singareni Thermal Power Project, SCCL, 1 (600), 31.12.2019 -
Adilabad, Telangana 2 (600) 30.09.2019

- -11 Kothagudem (New) Thermal Power Station, 11 (500) 30.09.20] 9 -
TSGENCO, Khammarn, Telangana

12 North Chennai Thermal Power Station-II, 1(600) 31.12.2019 -
TANGEDCO, Chennai, Tamilnadu

13 National Capital Thermal Power Station, NTPC 3 (210) 31.12.2019 TPP within 30
Dadri, Gautarnbudhnagar, U.P 4 (210) krns of Delhi.

5 (490) (Within NCR)
6 (490)

I



1 larduaganj Thermal Power Station, UPRVUNL, 8 (250) 31.12.2019 TPP within 300

ligarb, U.P. 9 (250) kms of Delhi.

Ul'LI Cobind Singh Thermal Power Station, 3 (210) 31.12.2019 TPP within 300

SPCL, R0par, Punjab 4 (210) kms of Delhi.

5 (210) No MoP plan.

6 (210)

15 G
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F. No. FU-1/2017-IPC
Government of India
Ministry of Power

***
Shram Shakti Bhawan, Rafi Marg,

New Delhi, Dated p,,10.2017

OFFICE MEMORANDUM

Sub: Implementation of Phasing Plan for FGD installation/ESP upgradation
in respect of new Environmental Norms notified by MoEF&CC on 7u
December, 2015

The undersigned is directed to refer to this Ministry's letter dated
30.6.2017 and Record of Discussion of the meeting held on 01.09.2017
under the Chairmanship of Secretary, MoEF&CC & Secretary (Power).

2. In lhe meeting it was decided that "the action plan submitted by J\lfoP
for 7 years i.e. upto 2024 should commence from 2018 and implemented
before 2022 with respect to all pollutants. The revised action plan shall be
submitted within 45 days".

3. In this regard, Regional Power Committees (RP's) held special
meeting with various Power Utilities owning coal/ ligni Le based TPS lo revise
the implementation plan before 2022. The implementation plan was
finalized in consultation with the stakeholders. The implementation plan
has been complied at national level by Central Electricity Authority.

4. Revised Phasing Plan for FGD installation/ESP up-gradation prepared
by Central Electricity Authority (CEA) is enclosed.

l. Summary of the implementation plan including units commissioned
up to 31.08.2017 is enclosed at Anncxure I.

1. FGD and ESP implementation plan are enclosed as per Annexure II to
VI.

5. During discussions held at RP's, the participating utilities pointed
out ccrt,-1in issues which arc very critical for effective implementation or
phasing plan. If such issues are not resolved expeditiously, they can
adversely affect the implementation plan.

1. Chimney Height. : Installation of FGDs would require lining of existing
stacks (Chimneys) to prevent them from corrosion. However, the lining
of existing stacks will require a very long shut down of units impacting
adversely the power supply in the country as well as revenues or the
power plants. If MoEF&CC permits disposal of iluc gas from these

13



l l.

c11\irrrnn1cnlally cnmpliai1L units through a short stacks, the same
could be constructed in parallel to FGD installation without shutting
down the unit for such longer time and may also be cost effective.
Pending amendment of existing stack height norms or l'vlol~~FK,.CC, i lie
utilities are not able to incurporntc the same in their tender
documents. Delay in finalization of tender document may delay the
implementation plan. Therefore, such amcnclrncnt is required at the
earliest.
Sea Water based FGD : Revised standards for thermal power stations
regarding water consumption docs not make any distinction between
sea water based TPS and sweet water TPS. The sea water plants
cannot meet the notified norms for consumption of water. Sea wat.er
based FGD is best possible solution for SOx control in such plants. In
absence of revised norms exempting sea waler based plants from the
revised norms, the Lender docurnenl fur FGD cannot be finalized.
Such delay in finalization of tender document may delay the
implementation plan. Therefurc. such amendrnent is required at the
earliest.

. (

It is understood that these issues arc under consideration of MoEF&CC. 1t 1s
requested to expedite the amendment of the norms mentioned above.

5. This issues with the approval of Sccretar·y (Power).

N
2­1%

S. Mcljurnclar)
Under Secretary to the Govt of India

Telefax # 23356938
Ministry ol Environment&, Furcst,
(Shri .I. Mehta, Addl. Secretary),
Indira Paryavaran Bhawan, Jor Bagh,
New Delhi



Annexure-1

Summary of implementation for phasing plan for FGD installation/ ESP Upgradation

9I (v) - ] C~citV;i;°ere ESP lmpleme,m:tio~pli,n~~ubrnitted by devel;;+= 1400 ~L

-SI. No. Description
--

Capacity (MW) Units

·---
1. Total Capacity Considered 196667 650

---
2 Capacity retired/ identified for retirement 8967 82

---
3 Capacity after Retirement (1-2) 187700 568

-- -- --- - ---
4 Capacity already having FGD capable of meeting new Sox norms 6130 15

L - I Capacity ~~ii'th CFB-C Boilers (which does not require FGD) -
- - ·- -

5524 i 48I
- _,,__ -·-· -- - - ·- -·-- -- - - L I

6 Capacity taken for analysis (3-4-5) 176046 605
..-,_ .. - -

7 FGD IMPLEMENTATION PLAN

a Capacity which claims to be SOx compliant (Annexure-VI) 5115 23

--
b Balance Capacity (6-7 (a)) 170931 482

C Capacity where FGD has been planned (Annexure-111) 161552 415

--- --~
d Capacity where FGD implementation plan available 161402 414

e Capacity where FGD implementation plan not submitted by developer 150 1

- ····--·······
--···

f. TOTAL CAPACITY WHICH WOULD BE FGD NON COMPLAINT 9379 67

f(i)+ f(ii)
I

I (i)
-- - -- --------- ········- --- --- -·--- ·----- - -~· --

Capacity which has not given any commitment for FGD installation 690 7

(Annexure-V) I
~ ------- •·-·-- ----- -----· ·- - -
(ii) Capacity where FGD cannot be installed (Annexure-lV) 8689 60

......

8 ESP IMPLEMENTATION PLAN
·---

( i) Capacity which is SPM non- compliant as on date 72659 273

·-
(ii) Capacity which would be Sox non-compliant (out of 8(i) above) 6344 38

(iii) Capacity FGD installation being Explored (out of 8(i) above) 390 4

~-
(iv) Balance Capacity (i-ii-iii)where ESP upgradation considered 65925 231

a­
(Annexure-11) · ----- '--
--····- ---· --· -- --·· -- -- ICapacity where ESP Implementation plan available 64525 222

i
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YEAR WISE FGD PHASING PLAN

55 I

172

178

Year
2018

2019

.... ···- ·-·--·····----

····- ··~-- -·

2020 i 27230
2021 64027.5
2022 64704.5

Plan Not Available 150 ·
·-- _T_·~_ta~I L __:J::...::6~1-=-5::..:52=-·-·L· _·····_···· __ 41iJ

- FGD Phasing Plan ALL INDIA
··-···---t--C_a.;_p_ac_i--!tyjMW) [N._o o_f_U_n_i_t;·

500 1

4940 8

i
l

YEAR WISE ESP UPGRADATION PLAN

I •··••· ...... ----

YEAR Capacity Units
2018 500 1- ----------~-- -- ·•··•· ··········-

2019 1300 2 I- ---- - -- -· - -- -- - •·······- -····

2020 10705 28. - - - ------ ----- ------· --·--- --

I
2021 23495 97- ........- ..- - - ··- ---- - - -- •·······- ··· -

I 2022 28525 94-- - I·- - - -----··--
Plan not Available 1400 9"""•·- ·······

Total 65925 231

Note:­

1. Capacity which are not meeting SPM norms and also FGD installation is not possible is

not considered for ESP upgradation plan.

2. A capacity where FGD installation is being explored by utilities are not considered for

ESP plan

3. Phasing plan for FGD installation/ ESP upgradation shall be planned simultaneously.

4. /\ capacity was found lo be SPM non-compliant planned for FGD installation which

would reduce SPM emission ievel considerably and ESP upgradation might not be

required.

5. Utilities which are claimed to be SOx complaint, ensure that these units are compliant

with new environmental norms regarding SOx emission, failing which these units might

not be allowed to operate by SPCB after 07.12.2017.

(
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Annexure-lESP UPGRADATION
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Developer Name of Project Sector State Region Unit No
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CFBC retrofit implementation
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1 NTPC KKHALGAON TPS Central Sector Bihar ER 1 210 31-03-1992 25 N t y 31/12/2022 FGD POSSIBLE

2 NTPC YAHALGAON TPS Central Sector Bihar ER 2 210 17-03-1994 23 N N y 31/12/2022 FGD POSSIBLE

3 NTPC KAHALGAON TPS Central Sector Bihar ER 3 210 24-03-1995 22 N ! N y 31-12-2022 GD POSSIBLE

4 NTPC [KAHALGAON TPS Central Sector Bihar ER 4 210 18-03-1996 21 N N y 31/12/2022 FGD POSSIBLE

5 NTPC NABS! NGAR TPF Central Sector Bihar ER 2 250 04-04-2017 0 N N y 31/12/2022 FGD POSSIBLE

6 NTPC & ihar MUZAFFARPUR TPS Central Sector Bihar ER 3 195 31-03-2015 2 N N y 31/12/2022 FGD POSSIBLE

7 NTPC & Bihar MUZAFFARPUR TPS Central Sector Bihar ER 4 195 24-03-2017 0 N N y 31/12/2022 FGD POSSIBLE

8 [.V.C BOK+RO A TPS Central Sector Jharkhand ER l 500 22-03-2016 1 N N Y 30/06/2022 FGD POSSIBLE

9 TenughatVN Ltd TENJGHAT TPS State Sector Jharkhand ER 1 210 14-04.1994 23 N N y 31-12-2020 FGD POSSIBLE

10 Ind barath IND BRATH 7PP Private Sector Odisha ER 1 350 25-02-2016 1 N N Y 31/03/2022 FGD POSSIBLE

11 NTPC TALCHER STS Central Sector Odisha ER 5 500 13-05-2004 13 N N Y 31/12/2022 FGD POSSIBLE

12 NTPC TALCHER STPS Central Sector Odisha ER 6 500 06-02-2005 12 N N y 31/12/2022 FGD POSSIBLE

13 OPGCltd IB VALLEY TPS State Sector Odisha ER 1 210 02-06-1994 23 I N N y 30/09/2021 FGD POSSIBLE

14 OPGCLtd IB VALLEY TPS State Sector Odisha ER 2 210 22-10-1995 22 N N y 30/09/2021 FGD POSSIBLE

15 D.PL DP L. TPS State Sector West Bengal ER 6 110 03-07-1985 32 N N y 31/03/2022 FGD POSSIBLE

16 D P.L. DP TPS State Sector West Bengal ER 7 300 24-11-2007 10 N N Y 30/06/2022 FGD POSSIBLE

17 D.P.L DP L TPS EXT State Sector West Bengal ER 8 250 31-03-2014 3 N N y 31/03/2022 FGD POSSIBLE

18 o.v.c MEJIA TPS Central Sector West Bengal ER 1 210 01-03-1996 21 N N y 31/12/2022 FGD POSSIBLE

19 DVC MEJIA TPS Central Sector West Bengal ER 2 210 24-03-1997 20 N N y 31/12/2022 FGD POSSIBLE

20 D.V.C MEJA TPS Centra I Sector West Bengal ER 3 210 25-03-1998 19 N N y 31/12/2022 FGD POSSIBLE

21 D.V.C MEJIA TFS Central Sector West Benga l ER 4 I 210 12-10-2004 13 N N y 31/12/2022 FGD POSSIBLE

22 D.V.C MEJIA, TPS Central Sector West Bengal ER 5 250 01-10-2007 10 N N y 31/12/2022 FGD POSSIBLE

23 DVC MEJIA TPS Central Sector West Bengal ER 6 250 31-03-2007 10 N N y 31/12/2022 FGD POSSIBLE

24 D.V.C MEJA TS Central Sector West Bengal ER 7 500 30-09-2010 7 N N y 30/09/2021 FGD POSSIBLE

25 D.V.C MEJIA TPS Central Sector West Benga l ER 8 I 500 26-03-2011 6 N N y 30/09/2021 FGD POSSIBLE
I

26 Bishagarh Power Co India Power TPP Private Sector West Bengal ER 1 150 07-06-2017 0 N N y FGD POSSIBLE

27 NTPC FARAKKA STPS Central Sector West Bengal ER 1 200 01-01-1986 31 N N y 31/12/2022 FGD POSSIBLE

28 NTPC FARAKKA STPS Central Sector West Bengal ER 4 500 25-09-1992 25 N N y 31/12/2022 FGD POSSIBLE

29 NTPC FARAKKA STPS Central Sector West Bengal ER 5 500 16-02-1994 23 N N Y 31/12/2022 FGD POSSIBLE

30 NTPC FARAKKA STPS Central Sector West Bengal ER I 6 500 07-03-2011 6 N N y 31/12/2022 FGD POSSIBLE

31 WBPDC 6AKRESWAR TPS State Sector West Bengal ER 1 210 07-06-2009 8 N N y • 2#±5#±­ CLAIMED TO BE SOx COi

32 WBPDC 54KRESWAR TPS State Sector West Bengal ER 5 I 210 24-12-2007 10 N N Y 53##±±#ptg CLAIMED TO BE SOx COi

33 WBPDC KOLAGHAT 7PS State Sector West Bengal ER 1 I 210 16-01.-1993 24 N N y 30/06/2022 FGD POSSIBLE

34 WBPDC KOLAGHAT TPS State Sector West Bengal ER 2 210 13-08-1990 27 N N y 31/03/2021 FGD POSSIBLE

35 WBPDC KOLA4GHAT 7PS State Sector West Bengal ER 3 210 16-12-1985 32 N N y 30/09/2021 FGD POSSIBLE

36 WBPDC HKOLAGHAT TS State Sector West Bengal ER 4 210 24-01-1984 33 N N y 31/03/2022 FGD POSSIBLE

37 WBPDC KOLA4GHAT TPS State Sector West Bengal ER 5 210 28-12-1993 24 N N y 30/06/2021 FGD POSSIBLE

38 WBPDC KOLAGHAT 7PS State Sector West Bengal ER 6 210 17-03-1991 26 N N Y 31/12/2021 FGD POSSIBLE

39 WBPDC SAGARDIGHI TPS State Sector West Bengal ER 1 300 20-07-2008 9 N I f y 31/12/2020 FGD POSSIBLE

40 WBPDC SAG4RDIGHI TS State Sector west Bengal ER 2 300 21-12-2007 10 N N Y 31/03/2021 FGD POSSIBLE

41 WBPC SANTALD! TS State Sector West Bengal ER 5 250 07-11-2007 10 N N y 31/03/2021 FGD POSSIBLE

42 WBPDC {S-NTALDITPS State Sector West Bengal ER 6 250 29-06-2011 6 N N I y 31/12/2021 FGD POSSIBLE

43 HGPCorpn {N IP,7 TPS State Sector Haryana NR 7 I 250 28-09-2004 13 N I N! ! Y 28/02/2021 FGD POSSIBLE

1¥
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required (00/MM!YYYYJ44 HGCorn jPANIPAT TPS State Sector jHaryana NR 8 250 28-01-2005/ 12 ! N N y 31/12/2020 FGD POSSIBLE45 HGPCorpn RAJIV GANDHI TPS State Sector Haryana NR 1 600 31-03-2010 7 I N N y 30/04/2022 FGD POSSiSLt:46 HGPCorpn I RAJIV GANDHI TPS State Sector [Haryane NR 2 600 01-10-2010 7 N N y 28/02/2022 FGD POSSIBLE47 ,HGPCa:n YAMUNA NAG TS State Sector rlaryana NR 1 300 01-11-2007 10 N N y 31/12/2021 FGD POSSIBLE48 [HGFCrr /YA.MUN.A. N .A.GAR TPS State Sector aryana NR 2 300 29-03-2008/ 9 N N I y 31/10/2021 FGD POSSIBLE49 'NTPC INDIRA GANDHI STPP Central Sector Haryana NR 1 500 31-10-2010 7 N N y 31/10/2020 FGD POSSIBLE50 NTPC INDIRA GANDHI STPP Central Sector Haryana NR 2 500 05-11-2011, 6 N N y 30/04/2020 FGD POSSIBLE51 NTPC INDIRA GANDHI STPP Central Secto r ±aryana NR 3 500 07-11-2012 5 N N y 28/02/2020 FGD POSSIBLE52 SE GH TPS (l.EHMOH) I State Sector Punjab NR l 210 29-12-1997/ 19 N N y 30/04/2022 FGD POSSIBLt:53 PSES GH TPS (LEH MOH.) State Sector Pun_iab NR 2 210 16-10-1998 19 N N y 30/04/2022 FGD POSSIBLE54 PSE3 GH TPS (LEH.MOH) State Sector Punjab NR 3 250 03-01-2008 9 N I N y 28/02/2022 FGD POSSIBLE55 PSE IGH TPS (LEH MOH} State Sector unyat NR 4 250 31-07-2008 9 ! N ! N y 28/02/2022 FGD POSSIBLE56 1SW/ Ra]vest Powe: Ltd JALIPA KA.PLJROi TPP Private Sector ayasthan NR l 135 16-10-2009 8 I NV l y y I 31/12/2022 [ESP UPGRTio C57 JS Rawest Pwer Ltd JALIPA KAPURDI TPP Private Sector a;asthan NR 2 135 08-07-2010 7 i N y y 31/12/2022 ESP UPGRADAT!ON/ CFBC58 JSW RaJwest Power Ltd JALIPA KAPURDI TPP Private Sector Rajasthan NR 3 135 02-11-2011 6 I N y y 31/08/2022 ESP UPGRADATION; CF'59 JS Rawest we: Ltd JAL/PA KAPURDI TPP Private Sector Ra;asthan NR 4 135 23-11-2011 6 I N y I y 31/08/2022 ESP UPGRADATION CFB60 'Sayest cw Ltd JLIPA YAPURDI T Private Sector JRajas!han NR 5 135 05-02-2013 4 N y I y 30/04/2022 ESP UPGRADA IONCFI

61 JSW RaJwest Power Ltd JALIPA KAPURDI TPP Private Sector Fayasthan NR 6 135 03-03-2013 4 N y y 30/04/2022 'ESP UPGRf,Di•TiON/ CFB(62 !SVu Fajwest Fower ltd JALIPA KAPURDI TPP Private Sector Fajasthan NR 7 135 16-03-2013 4 N y y 31/12/2021 ESP UPGP:ADATIONi CFB<63 JGWaest owe: Ltd JALIPA KAPUPDI nP Private Sector Rajasthan NR ! 8 135] 28-02-2013 4 I N y y 31/12/2021 ESP UPGR/',DAT!ON.1 Cr8(64 EYE.LI&NT IBARSINGSAR LIGN!, E Central Sector Rajastnan NR 1 125/ 28-0S-2010 7 i N I y y 31/08/2020 ESP UPGRAD'<TICN/ CF8('65 NEYVEU LIGNITE BARSINGSAR LIGNITE Central Sector a jasthan NR 2 125 25-01-2011 6 i N y y 30/04/2020 ESP UPGRAOkTlOiJ/ CFB\66 RRVUNL CHHABRA TPP State Sector Fanasthan NR 1 250 30-10-2009 8 i N N y 31/12/2021 FGD POSSIBLE67 RR\ILJNL CHHABRA TPP State Sector Falasthan NR 2 250 04-05-2010 7 ' N N I Y 31/10/2021 FGD POSS:BLE'58 RRUNL jCHHABRA TPP Stare Sector laastnan NR 3 I 250 14-09-2013/ 4 I N N I y I 31/08/2021 f'GD POSSIBLE69 PP\/UNL CHHABRA TPP State Sector Ra;asthan NR 4 250 30-06-2014 3 N N y 31/08/2021 FGD PDSSIBLE
y/ RRVUNL CHHABRA TPP State Sector [Farasthan NR 5 i 660 04-04-2017 0 N N y 30/04/2020 FGD POSSIBLE

,v

71 RRVUNL GIRAL TPS State Sector layasthan NR 1 j 125 28-02-2007 10 N y y CFC OIER72 FINL GIRAL TPS State Sector ]a,asthan NR 2 ! 125 31--03-2010 7 N y y CFBC SOIE73 IRR\/UNL KOTA TPS State Sector I,a,asthan NR 5 ! 210 26-03-1994 23 N N y 31/12/2022 FGO POSSIBLE74 /RRVUNL KOTA TPS State Sector 'Ra;asthan NR 6 195 30-07-2003 14 N N y 31/12/2022 FGD POSSIBLE75 JRPVUNL SURATGARH TPS State Sector a 1ast/1an NR 6 250 29-08-2009 s l N N I y 28/02/2022 FGPOSSIEtE!76 [a,a,over /BARKHERA TPS Private Sector [Jttar Pataesn NR 1 ! 45 06-11-2011 5 i N I y y I 30/09/2021 [ES UPG0ION. C77 [aya, Powe : Co JBARKHERA TPS Private Sector I Ut.ar Paraesh NR 2 45/ 28-01-2012 5 N I y y I 31/03/2021 ESP UPGRADATIN: CF78 a1a, Power Co jKHAMSARKHERA TPS Private Sector Utt3a1 Pardesh NR 1 45 17-10-2011 6 N y y 30/09/2021 ESP UPGRADAT!ON/ CFB79 Baja, Poe: o KHAMSARKHER TPS Private Sector Ut:ar Partieshl NR 2 45 28-11-2011 € N y y 30/09/2021 ESP UPGRADATIONCFB80 [ala; P3we iKUND.'-.RKi TPS Private Sector Ura: Pardesh] NR 1 45 10-01-20121 5 N \' y 30/09j2021 [ESF UPGATION. CB81 aya, Powe' Co /KUNDARK! TPS Private Sector Uttar ?ardesh NR 2 45 29-02-2012/ 5 N y y 31/03/2021 [ESP UPGRTNC82 Eayay Power Co MAQSOODPUR TPS Private Sector Huttar Fardesh NR 1 45 03-11-2011 6 N y y 30/09/2021 [ESP UPGRADION! CFB83 5a,a, Foe Co MAQSOOOPUR TPS I Private Secto , Hua ardesnl NR 2 45 21-01-2012 5 I N y '( 31/03/2021 [ESP UPGRA ON CFS4 a,a Pce: UTRAU:..J.. TPS PrivatE Se:tor Uta araest] NR 1 45 21-02-2012/ 5 ' N y y ! 30/09/2021 ESF USRA«DAIN85 aya; Po Co UTRAU TS ]Private Secto r 'u:ta:adesn] NR 2 45 19-03-2012/ 5 N y I y 31/03/2021 ES UFGRATON CF386 [NTPC RIHAND STPS Central Seoo, Jta: Fardesh NR 1 I 500 31-03-1988 g l N N y 28/0212022 FGD POSS1EE.E7 NTPC R!HAND STS Central Sect: ta Fa aesh NR 2 1 5001 05-07-19894 2s i # N i y i 31i12i2021 I7GE Os3.­l I

'--
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88 NTPC RIHAND STPS Central Sector Uttar Pardesh NR 3 500 31-01-2005 12 N N y 31/10/2021 FGD POSSIBLE
89 NTPC RIHAND STPS Central Sector Uttar Pardesn NR 4 500 24-09-2005 12 N N y 30/04/2021 FGD POSSIBLE
90 NTPC SINGRAULI STPS Central Sector Itta: Pardesh NR 1 200 14-02-1982 35 N N y 31/12/2021 FGD POSSIBLE
91 NTPC SINGRAULI STPS Central Sector [uttat araesn NR 2 200 25-11-1982 35 N N y 31/12/2021 FGD POSSIBLE

I 92 NTPC SINGRAULI STPS Central Sector Uttar Paraesh NR 3 200 28-03-1983/ 34 N N y 31/08/2021 FGD POSSIBLE

I 93 NTPC SINGRAULI STPS !Central Sector Uttar Pardesh NR 4 200 02-11-1963 34 N I N y 31/08/2021 FGD POSSLE

i 94 NTPC SINGRAULI STPS Central Sector Uttar Pardesh NR 5 200 26-02-1984/ 33 N N y 30/04/2021 FGD POSSIBLE
95 NTPC SINGRAULI STPS Central Sector Uttar Pardesh NR 6 500 23-12-1986 31 N N y 28/02i2021 FGD POSSiBLE

I 96 NTPC SINGRAUU STPS Central Sector Attar Pardesh NR 7 500 24-11-1987 30 N ! N y 31/1212020 FGD POSSIBLE

i 97 [NTPC 'UNCHAHAR TPS Central Sector hutat araesn NR 1 210 21-11-1988 29 I N I N y 31/12/2022 FGDOSSIL
98 NTPC UNCHAHAR TPS Central Sector Utar Pardesh NR 2 210 22-03-1989/ 28 N I N y 31/12/2022 FGD POSSIBLE
99 NTPC UNCHAHAR TPS Central Sector Uttar a rdesh NR 3 210 27-01-1999 18 N N y 31/10/2022 FGD POSSIBLE

I 100 NTPC UNCHAHAR TPS Central Sector [Utar Pardesn NR 4 210 22-10-1999 18 N N y 31/10/2022 FGD POSSIBLE
101 NTPC !UNCHAHAR TPS Central Sector Utta: Pardesh NVR 5 210 28-09-2006 11 N N y 30/04/2022 FGD POSSIBLE
102 NTPC UNCHAHAR TPS Central Sector Uttar Pardesh NR 6 500 31-03-2017 0 N N y 31/08/2020 FGD POSSIBLE
103 Generation Company TD PRAYAGRAJ TPP Private Sector Uttar Pardes NR 3 660 22-05-2017 0 N N y 29/02/2020 FGD POSSIBLE
104 Fcsa Powe' Suppl Co /ROSA TPP Ph-I Private Sector Uttar ardesn NR 1 300 10-02-2010 7 I N N I y 31/12/2021 FGD POSSIBLc:
105 Rosa Powe: Supply Co ROSA TPP Ph-I I Private Sector lunar Paraesh] NR 2 300 26-06-2010 7 I N N y 31/12/2021 FGD POSSIBLE
106 UPP.VUNL ANPARA TPS I State Sector Uttar Pardesh NR 1 210 24-03-1986 31 ! N N y 31/10/2022 FGD POSSIBLE
107 [UPR VUNL [NPARA TPS [State Sector Uttar Paraesh NR 2 210 28-02-1987 30 ! N N y 31/08/2022 FGD POSSIBLE
108 UPRVUNL ANPARA TPS I State Sector #U ttar Pardesn NR 3 210 12-03-1988 29 t I N y 30/06/2022 FGD POSSIBLE
109 UPPVUNL ANPARA TPS State Sector Ui:ar Pardesh NR 4 500 19-07-1993 24 N N y 30/04/2022 FGD POSSIBLE
110 UPRVUNL ANPARA TPS [State Sect : Uttar Paraesh NR 5 500 04-07-1994 23 N N y 28/02/2022 FGD POSSIBLE
111 UPRVUNL NPARA TPS !State Sector lUtta: Parde NR 7 500 06-03-2016] 1 N N y 30/04/2021 FGD POSSIBLE
112 UPRVUN OBRA TPS State Sector Huttar Paraesh NR 10 200 14-01-1979 38 N N y 31/102022 FGD POSSIBLE
113 UPR\!UNL OBRA TPS State Sector Huttar Pardesh NR 11 200 31-12-1977 40 N I N y 31/12/2022 FGD POSSIBLE
114 [UPRVUN [05R4 TPS ,State Secto r lJttar Paraesh NR 12 200 28-03-1961 36 I N N y 30/06/2022 FGD POSSIBLE
115 UPRVUN. OBRA TPS State Sector Uttar Pardesn NR 13 200/ 21-07-1982 35 I N N y 30/04/2022 FGD POSSIBLE
116 [UPR'VUNL PARICHHA TPS State Secto , Uttar Pardesh NR 3 210 29-03-2006 11 N N y 30/04/2022 FGD POSSIBLE
117 UPRVUNL PARICHHA TPS State Secto r Uttar Pardesh NR 4 210 28-12-2006 10 N N y 30/04/2022 FGD POSSIBLE
118 UPRVIN PARICHHA TPS State Sector Utar Pardesh NR 5 250 24-05-2012 5 N N I y 28/02/2022 FGD OSSISE
119 UPR\/UNL PARICHHA TPS State Sector Uttar Pardesh NR 6 250 11-03-2013 4 N N y 31/12/2021 FGD POSSIBLE
120 APGENCO Dr N TATA RAO TPS State Sector Andhra rade SR 7 500 08-10-2009 8 N NV y 31/12/2020 FGD POSSi8LE
121 4PGENC RAYA.LASEEMA. TPS State Sector in3hr2 Prade SR 1 210 31-03-1994 23 N N y 31/12/2021 FGD POSSIBLE
122 APGENCO RAYALASEEMA TPS State Sector n dnrz Prade SR 2 I 210 25-02-1995 22 N N y 30/09/2021 FGD POSSIBLE
123 APGENCO RAYALASEEMA TPS State Sector ndhra Prade SR 3 210 25-01-2007 JO N N y 30/09/2020 FGD POSSIBLEI

124 APGENCO RAYALASEEMA TPS State Sector [Andnra Prade SR 4 210 20-11-2007 10 N I N y 30/06/2021 FGD POSSIBLE
125 [AFGENCO RAYALASEEMA TPS State Sector nth:a Pre SR 5 210 31-12-2010 6 N N y 30/06/2020 FGD POSSIBLE
126 APPDCL TPS . State Sector 4ndhra Prad SR 1 I 800 28-08-2014 3 I N N Y 31/12/2020 FGD POSSIBLt:
127 [APPDCL TPS State Sector indhta Frade SR 2 800 17-03-2015 2 I N N y 31/12/2019 FGD POSSIBLE

I 12 NTPC SIMHAR I Central Sector ndnra rade SR 3 I 500 29-03-2011 6 N N y i 30/09/2022 FGD PCSSIE
129 NTPC SIMHAORI Central Sector ndhra Pradel SR 4 500 30-03-2012 s I N N y ! 31/1212022 FGD POSSILE
130 Jindal Pt.Co ) TORANGALLU TPS EXT Pnvate Sector Yarna taka SR 1 300 23-04-2009 8 N NV y 30/06/2022 FGD POSSIBLE

i 131 [Jinaa t PveC ; TORANGALLU TPS EYT Private Sector [a rnata¥a SR 2 I 300 24-08-2009 s ! N y 30/09/2022 FGOSSIE
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132 KPCL RAICHJR TPS State Sector Karnataka SR I 1 210 29-03-1985 32 N N y 31/03/2021 FGD POSSIBLE
133 KPCL RAICHUR TPS State Sector Karnataka SR 2 210 02-03-1986 31 N N Y 30/06/2021 FGD POSSIBLE
134 KPCL FAICHUR TPS State Sector Karnataka SR 3 210 30-03-1991 26 N N y 30/09/2021 FGD POSSIBLE
135 KPCL RAICHUR TPS State Sector Karnataka SR 4 210 29-09-1994 23 N N I y 31/12/2021 FGD POSSIBLE
136 KPCL RAICHUR TPS State Sector Karnataka SR 5 210 31-01-1999 18 N N y 31/03/2022 FGD POSSILE
137 KPCL RAICHUR TPS State Sector Karnataka SR 6 210 22-07-1999 18 N N! y 30/06/2022 FGD POSSIBLE
138 KPCL RAICHUR TPS State Sector Kamataka SR I 7 210 11-12-2002 15 N N y I 30/09/2022 FGD POSSIBLE
139 KPCL RAICHUR TS State Sector Karnataka SR 8 250 26-06-2010 7 N N y 31/12/2022 FGD POSSIBLE
140 KPCL YERMARUS TpE State Sector Karnataka SR 2 800 29-03-2017 0 N N y 31/12/2022 FGD POSSIBLE
141 NTPC KUDGI Central Sector Karnataka SR 2 800 23-03-2017 0 N N y 30/09/2022 FGD POSSIBLE
142 NTPC KUDGI Central Sector Karnataka SR 3 800 UC N N y 31/12/2022 FGD POSSIBLE
143 NLC + TANGEDCO TUTICORIN (JV} TPP Central Sector Tamil Nadu SR 1 500 10-03-2015 2 N N y 31/12/2021 FGD POSSIBLE
144 NLC + TANGEDCO TUTICORIN JV) TPP Central Sector Tamil Nadu SR 2 500 09-07-2015 2 N N y 30/06/2020 FGD POSSIBLE
145 TANGEDCO METTUR TS State Sector Tami! Nadu SR 1 210 04-01-1987 30 N NV y 31/03/2021 CLAIMED TO BE SOx corv
146 TANGEDCO METTUR TS State Sector Tamil Nadu SR 2 210 01-12-1987 30 N N y 30/06/2021 CLAIMED TO BE SOx COM
147 TANGEDCO METTUR TS State Sector Tamil Nadu SR 3 I 210 22-03-1989 28 N N y 30/09/2021 CLAIMED TO BE SOx cor,
148 TANGEDCO METTUR TPS State Sector Tamil Nadu SR 4 210 27-03-1990 27 N N y 31/12/2021 CLAIMED TO BE SOx COT>
149 TANGEDCO NORTH CHENNAI PS State Sector Tamil Nadu SR 1 210 25-10-1994 23 N I N y 31/12/2022 FGD POSSIBLE
150 TANGEDCO NOPTH CHENNAI TPS State Sector Tamil Nadu SR ?. 210 27-03-1995 22 N I N ' y 30/0612022 FGD POSSIBLEI
151 TANGEDCO NORTH CHENNAI I PS State Sector Tamil Nadu SR 3 210 24-02-1996 21 N N y 31/03/2022 FGD POSSIBLE
152 NTPC FAMAGUNDEM STPS Ce ntra I Sector Telangana SR 2 200 29-05-1984 33 N N y 31/03/2022 FGD POSSIBLE
153 NTPC RAMAGUNDEM STPS Ce ntra I Sector Telangana SR 4 500 26-06-1988 29 N N y 30/06/2022 FGD POSSIBLE
154 NTPC R.AMAGUNDEM SIPS Central Sector Telangana SR 5 500 26-03-1989 28 N N Y 30/09/2022 FGD POSSIBLE
155 NTPC RAMAGUNDEM STPS Central Sector Telangana SR 6 500 16-10-1989 28 N N y 30/09/2022 FGD POSSIBLE
156 NTPC RAMAGUNDEM STPS Central Sector Telangana SR 7 500 26-09-2004 13 N N y 31/12/2022 FGD POSSIBLE
157 TSGENCO KAKATHYTPS State Sector Telangana SR 1 500 27-05-2010 7 N N y 31/03/2020 FGD POSSIBLE
158 TSGENCO KOTHAGUDEM TPS (NEW) State Sector Telangana SR 11 500 26-06-2011 6 N N y 30/09/2019 FGD POSSIBLE
159 ACB (INDIA)LTD SWASTIK KORBATPP Private Sector Chhatisgarh WR 1 25 31-03-2015 2 N y y s±,jpj.@@E3.]ESP UPGRADATION/ CFE
160 Bharat Aluminium Co. ltd. 4LC0 TPS Private Sector Chhatisgarh WR 1 300 04-06-2015 2 N N y 30/09/2021 FGD POSSIBLE
161 Bharat Aluminium Co. Ltd. ALCO TS Private Sector Chha tisga rh WR I 2 300 24-03-2016 1 N N y 30/06/2021 FGD POSSIBLE
162 NTPC KORASTPS Central Sector Chhatisga rh WR 1 200 28-02-1983 34 N N y 31/12/2022 FGD POSSIBLE
163 NTPC KORE- S7PS Central Sector Chhatisgarh WR 2 200/ 31-10-1983 34 N N y 31-12-2022 FGD POSSIBLE
164 NTPC KORBS7PS Central Sector Chhatisgarh WR d I 500 31-05-1987 30 N N y 31/12/2022 FGD POSSIBLE
165 NTPC KORE- STPS Central Sector Chhatisgarh WR 5 500 25-03-1988 29 I N I N I y 31/12/2022 GD POSSIBLE
166 SKS Power Gen. (CG Ltd.) Binjkote TPP Private Sector Chhatisgarh WR 1 300 25-04-2017 0 N N ± y 30/09/2020 FGD POSSIBLE
167 TRN Energy Private ltd. NW4PAR TPP Private Sector Chhatisgarh WR " 300 18-04-2017 0 N N y 30/09/2020 FGD POSSIBLEL
168 Vandana Vidyut KTGHORA TPP Private Sector Chhatisgarh WR 1 35 14-02-2012 5 N y y .£±± tee ESP UPGRAOATION/ CFE
169 Company Ltd Bhavnagar Lignite 7PP State Sector Gujarat WR 2 250 27-03-2017 0 N y y %%e±.±k#ii CFBC BOILER
170 [GICL URAT LIG TPS Private Sector Gujarat WR 3 125 12-04-2010 7 N y y 30/09/2020 ESP UPGRADATION/ CFE
171 [G1PC SURAT LIG TPS Private Sector Gujarat WR 4 125 23-04-2010 7 N Y I Y 31/12/2020 ESP UPGRADATION.I CFE
172 GMD Corpn AKRIMTA LIS TPS State Sector Gujarat WR J 125 31-03-2005 12 N y I y 30/09/2020 !ESP UPGRADATION.1 CF!
173 [ GMD Corn AFRIMOTA LI3 TFS State Sector Gujarat WR 2 125 19-12-2005 12 N y y 31/12/2020 ISP UPGRADATION. CF

I 174 [GSECL KUTCH LIG TPS State Sector Gujarat WR I 70 29-03-1990 27 N Ny y 31/12/2021 \PARTIAL FGD-
175 GSEC [KUTCH LUG. TPS State Sector Gujarat £ WR 2 i 70] 25-03-1991 26 N ! N y 31/12/2021. I PARTIAL FGOI ­20
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176 GSECL KUTCH LIG TS State Sector Gujarat WR 3 75 31-03-1997 20 N N y 31/12/2021 PARTIAL FGD
177 GSECL KUTCH LIG T?S State Sector Gujarat WR 4 75 01-10-2009 8 N y y 31/12/2020 ESP UPGRADATION CFC

178 GSECL UKA I TPS State Sector Gujarat WR 3 200 21-01-1979 38 N N y I 31/12/2021 PARTIAL FGD
179 GSECL UK.Al TPS {State Sector Gujarat WR 4 200 28-03-1979 38 N N Y 3i/12/2021 PARTIAL FGD
180 GSECL UKA I TPS [State Sector Gujarat WR 5 210 30-01-1985 32 N N y 31/12/2021 PARTIAL FGD
181 GSECL UKA I TPS State Sector Gujarat WR 6 500 05-03-2013 4 N N y 31/03/2022 FGD POSSIBLE

1$2 GSECL WANAKBORI T?S State Sector Gujara t WR 1 210 23-03-1982 35 N N y 31/12/2021 PARTIAL GD
183 GSECL WANK.ORI TS I State Sector [Gujara t WR 2 210] 15-01-1983 34 N N y 31/12/2021 PARTIAL FGD
184 GSECL WANAKBORI TPS State Sector Gujara t WR 3 210 15-03-1984 33 N N y 31/12/2021 PARTIAL FGD
185 GSECL WANAKBORI TPS State Sector Gujarat WR 4 210 09-03-1986 31 N N y 31/12/2021 PARTIAL FGD
186 GSECL WANAKBORI TPS State Sector Gujarat WR 5 210 23-09-1986 31 N N y 31/12/2021 PARTIAL FGD
187 GSECL WANAKBORI TPS State Sector Gujarat WR 6 210 18-11-1987 30 N N y 31/12/2021 PARTIAL FGD
188 GS=CL WANAKBORI TS State Sector Gujara t WR 7 I 210 31-12-1998 18 N N y I 31/12/2021 PARTIAL FGD
189 MPPGCL AMARKANTAK EXT TPS State Sector Madhya Prad WR 5 210 15-06-2008 9 N N y I 31/03/2021 PARTIAL FGD
190 MPPGCL S.A.NJAY GANDHI TPS State Sector Madhya Prad WR l 210 26-03-1993 24 N N y 31/03/2021 PARTIAL FGD
191 MPPGCL SANJAY GANDHI TPS State Sector Madhya Prad WR 2 210 27-03-1993 24 N N Y 31/03/2021 PARTIAL FGD

I 192 [MPPGCL SANJAY GANDHI TPS State Sector Madhya Prad WR 3 210 28-02-1999 18 N N y 30/06/2021 FGD POSSIBLE

193 MPPGCL SANJAY GANDHI TPS State Sector Madhya Prad WR 4 210 23-11-1999 18 N N y 30/06/2021 FGD POSSIBLE
194 MPPGCL SANJAY GANDHI TPS State Sector Madhya Prad WR 5 500 18-06-2007 10 N N y 31/03/2021 FGD POSSIBLE

195 MPPGCL SATPURA TPS [State Sector Madhya Prad WR 10 250 22-03-2013 4 N N y 31/03/2021 i'GD POSSIBLE

195 MPPGCL SATPURA TPS State Sector Madhya Prad WR 11 250 25-12-2013 3 N I N y 31/03/2021 FGD POSSIBLE

197 NTPC VINDHYACHA ST Central Sector Madhya Prad WR 1 210 10-10-1987 30 N I N Y 31/12/2022 FGD POSSIBLE

198 NTPC VINDHYACHAL STPS Central Sector Madhya Prad WR 2 210 23-07-1988 29 N N y 3111212022 FGD POSSIBLE

199 [NTPC VINDHYCHA! STPS Central Sector Madhya Praa WR 3 210 03-02-1989 28 N N y 1 31/12/2022 FGD POSSIBLE
200 NTPC VINDHYACHAL STPS [Central Sector Madhya Prad WR 4 210 26-12-1989 28 N N y 31/12/2022 FGD POSSIBLE

i 201 NTPC VINDHYACHAL STPS I Central Sector Madhya Prad WR I 5 210 31-03-1990 27 N N y 31/1212022 FGD POSSIBLE

202 NTPC VINDHYACHAL STPS Central Sector Madhya Prad WR 6 210 01-02.1991 26 N N y 31112/2022 FGD POSSIBLE

203 NTPC V!NDHYAC HAL TPS Central Sector Madhya Prad WR 9 500 27-07-2006 10.92 N N y 3010912021 FGD POSSIBLE

204 NTPC VINDHYACHAL STPS Central Sector Madhya Prad WR 10 500 08-03-2007 10.30 N N y 30109/2021 FGD POSSIBLE

205 ideal Energy Projects Ltd BELA TPS Private Sector Maharashtra WR 1 270 20-03-2013 4 N N y . CLAIMED TO BE Sox COM
206 MAHAGENCO BHUSAl/1/AL TPS State Sector Maharashtra WR 4 500 07-03-2012 5 N N y I 31/03/2021 PARTIAL FGD
207 MAHAGENCO BHUSAWAL TPS State Sector Maharashtra WR 5 500 30-03-2012 5 N N y 31/03/2021 PARTIAL FGD
208 MAHAGENCO CHANDRAPUR STPS Srate Sector Maharashtr WR 8 500 29-03-2015 2 N N y 3103-2021 FGD POSSIBLE

209 MAHAGENCO KHAPARYHEDA TPS State Sector , Maharashtra WR 1 210 26-03-1989 28 I N N Y 31/03/2021 FGD POSSIBLE

210 MAHAGENCO KHAPARKHED PS State Sector Maharashtra WR 2 I 210 08-01-1990 27 N N y 31/03/2021 FGD POSSIBLE
211 MAHAGENCO KHAPARKHEDA TPS State Sector Maharashtra WR 3 210 31-05-2000 17 N I N y I 31/03/2021 FGO POSSIBLE
212 HMAHAGENCO KORAOI TPS State Sector Maharashtra WR 7 210 13-01-1983 34 N N y 31/03/2021 PARTIAL FGD
213 MAHAGENCO KORAOI TPS State Sector Maharashtr WR 10 660 28-12-2016 0 N N y 31/12/2020 FGO POSSIBLE
214 MAHAGENCO NASIK TPS State Sector Maharashtra WR 4 210 10-07-1980 37 N N y 31/03/2021 PARTIAL FGO
215 MAHAGENCO NASIK TPS State Sector Maharashtra WR 5 210] 30-01-1981 36 N N Y 31/03/2021 PARTIAL FGD
216 MAHAGENCO PARAS TPS State Sector Maharashtra WR 3 250 31-05-2007 10 N N y 31/03/2021 CLAIMED TO BE SOx COW
217 MAHAGENCO PARAS TPS [State Sector Maharashtra [ WR d I 250 27-03-2010/ 7 N N y 31/03/2021 CLA.IMED TO BE SOx CO:V
218 MAHAGENCO PARLI TPS !State Sector Maharashtra [ WR 4 I 210 26-03-1985 I 32 N N Y I 31/03/2021 PARTIAL FGD

I 219 [MAHAGENCO PARLI TPS !State Sector Maharashtra WR 6 I 250 15-02-2007 10 N N y 31/03/2021 PARTIAL FGD

.°
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Whether ESP Phasing
Total DT-of

Age in Whether
Whether ESP plan !orDeveloper Name of Project Sector State Region Unit No COMMISSION IN FGD RemarksCapacity years CFBC retrofit implementationG {M:MI9/YYYY; Installed required (DIMMNYYYY)

220 MAG±NCO PARU TPS State Sector Maharashtra WR 7 250 10--02-2010 7 N N y 31/03/2021 [PA,RTL GD
221 M--±GENO FARI TPS !State Sector Maharashtr, WR 8 250 30-03-2016 l N N I y 31103/2021 RT!AL FGD2.22 NTPC MOUA, TS Central Sector Maharashtra WR 2 500 29-03-2013 4 N N y 31/12/2022 IFG FOSSILE
223 NTPC MO\JDA T?S )Central Sector Maharashtra WR 3 660 28-03-2016 1 N N l y 31/12/2022 FGD POSSIBLE
224 NTPC MOUDA TPS I Centra I Sector Maharashtra WR 4 660 18-03-2017 0 N N y 31/12/2020 +GO POSSIBLE
225 NTPC SOLA.PUR Central Sector Maharashtr, WR l 660 07-04-2017 0 N N y 31/12/2020 FGD POSSIBLE
226 [Ratan Power NASIKP TPS 1 Private Sector Maharashtr WR 1 270 25-02-2014 3 N N y 31/03/2021 PARTIAL FGD227 a:an Power NASIK (P) TPS Private Sector Maharashtr, WR 2 270 15-02-2017 0 N N y 31/03/2021 PARTIAL FGD228 .atan Power NASIK (P) TPS Private Sector Maharashtrz WR 3 270 14-04-2017 0 N N I y 31/12/2022 FG PSSILE
229 :atan Fower NflSIK (P) TPS Pnvate Sector Maharashtr WR 4 270 19-05-2017 0 N N I y 31/12/2022 FGD POSSIEf230 Ratan Power NASIK (P) T?S Private Sector Maharashtr, WR 5 270 30-05-2017 0 N N ! y 31/12/2022 FGPCSSILE
231 T47#over Co TROMBAYTPS Private Sector Maharashtra WR 5 500 25-01-1984 33 N N ! y 31/03/2018 FGD POSSIBLE

65925 MW 231 UNITS
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FGD PLANNED Annexure
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# it .. k±;·, - l:'i .}) t' ...·, " :}jii .-­~--
z ii ;ieg:±s; - -~ - - ·1' ±..it · WhetherFGO FG□ Phasing Plane.sg . taw :-.. > • • FGD whei:her FSO.,Nameof1'n>)'l<:t •'..;,is«e SIIW' Re@ion Unltl\ll> Cap,-c,iy_ COMMIS . ::... lr' iaia space available for .Implementation Rem.

ii· +.f? ·"''.,~ 1'G' (YN) ' planned {YIN)
I , tDOJMMrfYYrl'11-~ !.}, ... ,. J· ·-· "E% 4#EE; $es#8S% %? " a.ts: 9#%% 1s " . . ·~ ~,;.;;, ·;.: :··.;,, ,it~ . : ts.3 _,:. ;;t «j ..:!L- . _::-' r:

l TATA PowerCo TROMEAY TS Private Sector Mana:ashlra WR I 5 500 25-01-1984 33 N y I y 31-03-2018 FGOPOSSI
i'C ,± 500 I ....

I
2 I CH!NA LIGHT POWER [MAHATMA GANDHI TPS Private Sector IHaryana I NR 1 I 660 12.01-2012 5 N y i ,. 31-01-2019 FGDPOSSI
3 !CHINA LIGHT POWER I MJ..hi!. HM, Gt.,NDHl T?S Private Sector Haryana NR I 2 I 660 11-04-2012 5 N Y i y 31-01-2019 . FGDPOSSI
~ .. 1 • gg - - ;~ '.:"'!I' r- 1320 -~·- ----~~ ]r «o

•'!'e #%' i · .--
4 IHNPCL ZAG TR> Private Sector Andhra Prade SR 2 I 520 30-03-2016 1 N y l y 30-09-2019 FGOPOSS!
s I Siogar~ni Co!tenes Co Ltd. SING:REN'T State Sector Telangana SR 2 I 600 25-11-2016 l N y y 30-09-2019 FGO POSSI

6 iTSGEt!CO ~OTH:..GUDE:,•/ TPS (NC\.Y) State Sector Telangana SR 11 500 26-06-2011 6 N y I Y I · 30-09-2019 FGID POSSJ
7n.CE.MEEG $±as -, , .. ; .,E23±±:, %sf i8%gr # 1620/s±1 gr 7 get: ±25. .-:: Ee+seep#e; . icesrg• -

7 APPDCL TPS State Sector ndnra Prades SR I 2 800 17-03-2015 2 N y y 31-12-2019 FGDPOSSI
8 iTANGEDCO iN'.:lRT'l-l CH<'NN"-1 Ext. TFS State Sector Tamil Nadu SR 600 I 09.03-2013 4 N y y 31-12-2019 jFGDPOSSI
9 [Sngaren Coltenes Co Ltd [SNG-REM TPP . State Sector Telangana I SR 600 13-03-2016 l N y i y 31-12-2019 fGDPOSSI
a¥ svsh­ ' ,:._:L~.-j.~1"'" ,, . 3i., -~ ±±Es, 2000] M±±.± -8ii 3¢ :._:·:-; ~1i 93%st±see ft3 as
10 NTPC INDIRA GAr4DHI STPP Central Sector Haryana ! NR I 3 500 I 0i-11-2012 s N y y 28-02-2020 jFGD POSS!
11 GVK Power Ltd. GOINDWAL SAHIB Private Sector Punjab NR I 2 270 15-03-2016 l N y y 28-02.-2020 FGDPOSSj
12 NTPC Q..\:)RI {NCTPP} Central Sector Uttar PardesllJ NR I 6 490 16-07-2010 7 N '( i y J 2.9-02-2020 FGDPOSSI
13 jPrayagraj :P&.ver Generation Company LTD. I PR,!-, fAGRr,J TPF Private Sector UMar Pardesh NR 3 660 22-0S-20t7 0 N Y y 29-02-2020- .rfa>DPQ§SI
14 WBPDC s;GAROIGH! TPS State Sector !West Bengal I ER I 4 500 15-12-2016 1 N y '( -:l'.::'°3.1iQ3,2020 . j'FGD'P0SSI
15 jTSGENCO jK.'-.k..l,Tl'f.l:. T?S State Sector Telangana SR I l 500 I 27-05-201D 7 N y y 31-03-2020 jFGDPOSSI'16 Marui Power Limited [34N4FHA TR Private Sector Chhatisgarh WR I l 300 31-07-2015 2 N y y I 31-03-2020 FGDPOSSJ
17 Jhabua Power Ltd. SIN TF Private Sector Madhya Prad WR l 600 22-03-2016 1 N I y y 31-03-2020 FGD_PO§SJ
18 MAHAGENCO C"iANDR~.PUR ST PS !state Sector Maharashtra WR I 9 500 21-03-2016 1 N y I y ±31-03-2020 FGDPOSSI
2%Er ##r? grew3% eggs'#%%­ kg45.­ 4320 . Ate­ ;.,. '"; .g

·' 3323%8 4# - -~a-1"

19 NTPC lNOlRA GJ..~NDH1 STPP Central Sector Haryana NR I 2 i 500 05-11-2011 6 l N y i y 30-04-2020 FGDPOSSI
20 GVK Pcwei UC. [GNW- SAHIB Private Sector Punjab NR I 270 14-02-2016 1 N y I y ~ 30-04-2020 FGCl POSS!
21 RRVUNL C>-l'1A:3R,. TPP State Sector Fajasthan NR 5 660 04-04-2017 0 N y y iJ;, 30-04'20.20 FGD POSS!
22 NTPC O"<DRI (NCTPPj Central Sector Uttar Pardesh NR I 5 490 26-01-2010 7 N y y . 30-04-2020 FGD POSS!
23 Prayagra, Power Generation Company LTD [PRAY4GR<J TB Pnvate Sector Uttar Pardesh NR I 1 550 25-12-2016 0 N y y 30-04-2020 IFGD POSS!
24 ACani Power ltd. [K-WA TFS Private Sector Rajasthan I NR ! 2 660 j 24-12-2013 3 N y y 3(}-06-2020 FGDPOSSl
25 lNTPC D-RI NCP, Central Sector Uttar Pardesh NR 4 i 210 24.03-1994 23 N y y 30-06- 2020 , FGDPOSSIl

26 Prayagra, Pow!3r Generation Company LTD. PRAYAGR/l.J TPP Private Sector U11ar Pardesh NR 2 660 06.09-2015 2 N y y 30-05-2020 FGDPCSSI
27 jAPGENCO RAYALJ'...SEEMJ.i TPS State Sector Ar.dnra Pradesr SR 5 210 31-12-2010 6 N { y 30-06-2020 FGDPOSSI

! 28 jHNPCL ZAG TPP Private Sector Andhra Prade SR 1 520 27-12-2015 1.49 N y y 30-06-2020 jFGDPOSS!
29 lNLC • TANGEOCO [TUI.RIN (J » TP; Central Sector Tamil Nadu SR ! 2 500 09-07,2015 2 N y y 30:06-2020 jFGD POSS!
30 [TAQA, Neyvel TAQA Neyve! Private Sector Tamil Nadu SR I 2 250 21-10-2002 15 N y y -30-06-2020 FGD POSSI
31 TSGENCO FA«kTIA TPS State Sector ielan,gana SR ! 2 600 31-12-2015 1 N y y 30-06-2020 jFGPPOSSI
32 GMR R.>.lf.-1EJA T"? Private Sector Chhat,sgarn WR i 1 685 24-02-2015 2 N y 30-05-2020 FGDPOSSI
33 ITata Power (CGPL) [JR: JMTPP Private Sector !Gujarat WR I l I 800 07-03-2012 5 N ,. y 30-06-2020 FGDPOSSI
34 Jaipr.ai'.sh ?ewer Venture lt d JNIGR! TPP Private Sector Madhya Prad WR I l 660 I 29-08-2014 3 N y y 30-06-2020. FGO POSSI,. 489g.1,83 ·, I - I 8335 V iii·r

35 Adan, Power Ud. l-'.A.1.Nt..! TPS Private Sector Rajasthan NR 1 I 060 28-05-2013 4 N y I y 31-08·2020 IFGDPOSSI
36 NTPC DADOP NCT, Central Sector Uttar Pardeshl NR 3 210 23-03-1993 24 N y I y 31-06-2020 FGOPOSSI
37 jNTP:': VA+AR TS !Central Sector unar Paroesh NR 6 500 31-03-2017 0 N y y 31-08-2020 FGDPOSSI
38 APGENCO RAYL<SEEM TPS !State Sector Andhra Pradesl SR 3 210 25-01-2007 10 I N y y 30-09-2020 FGDPOSSI
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#

41

42iSKS Power Gen. (CG Ltd.)
43 [TRN Energy Private Ltd.
44 !Jaipraksh PowerVenturc Ltdt
46 ~aiwandi Sabo Powe, Limited TALWANDI SABO TPP I Private Sector '!Pun/ab.. , ,,i .JC.~-;,NR 3 660 · 29-0J-2016 ! 'l· N . Y Y
47 !NTPC DADRI (NCTPP) Central Sector Uttar Pardesh NR 2 210 18-12-1S92 25 N Y Y
48 1 enugca:vrHtd· TENUGHAT TPS ,State Sector ~Jarknand [ER 1 '2.10 14-04-1994 23 N Y Y
49 TenugnatVN Ltd TENUGHAT TPS I State See1or Jharkhand ER 2 210 10-10-1996 21 N Y Y
50 WBPOC , SAGARDIGH\ TPS State Sector West Bengal R 1 300 20.07-200 l 9. N Y Y
51 !HGPCorpn P-"Nl.f:ATTPS. Staie Sector Haryana t-JR·, 8 250 28-01-2005 12 N ·., Y Y
52 'Talwano, Sabo Power Umited , _ TALWANDr·SABO TPP Prrvate Sector Punjab NR 2,660 25-10-2015 '2 N • Y Y
53 Lahtpur Power Gen. Co. LALiTPUR TPS Private Sector Uttar Pardesh NR 1 660 26-0J-2016 1 N Y I Y
54 NTPC ·.. OADRl.(f:,ICJPP) Centra! Sector Uttu·Pardesh NR :k. l 1 210 21-12-1991 ·26,;'i' N , ' Y Y
55 NTPC RIHAND STPS Central Sector Uttar Pardesh NR 6 500 17-10-2013 4 I N Y y j 31-12-2020 ..;\i=Gb.'POSSJ
56 [NTPC [SINGRAuLusTPS [Central Sector_[UttarParesh NR 7 500 { 2411-1987 30] N[ v
57 [A«GENCO [r. N.TATA RAO TPS [State Sector [4ndhraPradest sR'7 500 08-10-2009 g N],
5S IAPPD ..- TPS [State Sector [ndhraPradel SR [. 1 800 2808-2014 3.l N
59 KPCL BE.~L'<RY TPS, State Sector [Karnataka l sR l1 500 OJ-12-2007 i 105±. N : .· Y
60 [TANGECO B- [MTTUR TPS Et [State_Sector [Tamil tad0 ] SR_ 1 600 140-2012 5 N ,
61 ESSAR power MAHAN TPP Private Sector Madhya Prad WR 1 600 24-02-2013 4 N Y Y
62 [MAHAGENCO {KORADITPS [tate Sector [Maharashtra WR ] 10660 28-12-2016 Ny
63 \NTPC MOUDA TPS Central Sector Maharashtra WR 4 660 18-0J-2017 0 N Y Y
64 NTPC , . SOLAPUR ,Centcal S.ector ·• Maharashtra WR ,,,1, 1'. . ,., ·£60 07-04-2017 'O'. "-'· · N ,/'Y. Y

L_ 4 id@in@fj@I#GS@rag#zSEE±Es#EEe#EE@Nff@. Z, 7a- t eem=e +

65 !HGPCcrpn PANIPAT TPS ~tate ~ector Haryana . I · NR 47 250 28-09-2004 13. N ° y ] y
66 L&T Power Development LTD(Nabha) Nabha TPP (Ra1pura TPP) Private Sector Punjab I NR 2 700 06-07-2014 3 N Y Y
67 ITarwandr Sabo Power Limited TALWAN0I SABO I po Private Sector Punjab NR 1 660 17-06-2014 3 N y I y 28-02-2021 · :; FGD PCS.SI
68 Latu: Power Gen. Co LAU I PUR TPS Drrvate Sector Uttar Pardesh NR 2 660 08-01-2016 l N Y Y 28-02-2021. 'f, f$g•l?OSS.I
69 NTPC R\HANO STPS Central Sector Uttar Pardesh ..NR 5 · 500 25-0S-2012 S N Y y 28-02-2021 /FGDPOSS
70 NTPC SINGRAUU STPS Central Sector Uttar Pardesh NR 6 500 23-12-1966 i 31 N y Y - •28-02-2021 ; •. F!;,D'P.;o.ss1
71 JIPL '.' ci~RANG TPP Private Sector OdiSha / ER 1 600 10-04-2014 ! 3 N Y Y .31-03-2021 FGD f;OSSI
72 Jli"L DERANG TPP Private Sector Odisha ER 2 600 24-01-2015 ! 2 N Y Y I 31-03-2021 FGD POSS
73 WBPDC KOlAGHAT'f.PS State Sector West Bengal ..ER 2 210 13-08-1990 I 27 N Y Y 31-03-2021 ·~FGD-ROSSI
74 !WBPD'.: SAGARDIGHI TPS State Sector Wesl Bengal ER 2 300 21-12-2007 10 N y Y i 31-03-2021 ~FGc[i'PQSS1

75 iWSPDC SANTALDIH T.PS State Sector West Bengal ER 5 250 07-11-2007 10 N Y Y 31-03-2021 FGD POSS
76 KPCL RAICHUR TPS State Sector Kamataka SR 1 210 29-03-1985 32 N Y Y 31-03-2021 IFGDPOSS
77 !CSEB MARWATPS State Sector Chhatisgarh WR 2 soo· 1507-2016 { 1 N Y Y 31-03-20Ll FGD POSS
78 [Mis Lacko Amarkantak Lid. ?!\THAD' TP? !Private Sector Chhatisgarh r WR 1 300 04-06.2009 [ 8 N Y Y 31-03-2021 FGD POSS
79 IM!s Lan,o Amart.antak ltd. PATHADI TPP jPrivate Setior Chhat,sgarh I WR 2 300 I 25-03-2010 7 N Y Y I 31-03-2021 FGD POSS
80 'Mic C? .l1n::a1 TAMNAP TPP Private Sector Chhatisgarh WR 1 600 10-03-2014 3 N y Y I 31-03-2021 FGD POSS
31 IEssarG·0jarat SALA.YA TPP Pnvate Sector Gujarat WR 2 600 15-06-2012 5 N Y Y I 31-03-2021 jFGD'POSS
8] l~ata Po•:✓er(CGPL) MUNDR4 UMTPP !Private Sector Gujarat J WR J 2 800 I 30-07-2012 J 5 N Y Y I 31-C,3··2021 IFGD POSc·
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33
12

29-07-2011
06--03-2016
26-02-1984
24-09-200.5
06-06-2015

30-03-1982

07-01-2001

25-09-2014

25-12-2013

05-08-2011

31-05-2000

18-06-2007

250
210
210
210
210
210
660
660
210
210
500
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500

210

200
500

500

600
700
210

270
270
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250
250
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500

210

600
250

500

660
600

300
zrs@@

8

6
7

5
4

7

3

6

8

8
1

6
5

3
5
4

11
10

NR
NR
NR

WR·
WR
WR

WR
WR

WR
WR

ER

WR

NR
NR

WR

NR

WR

WR

WR

WR

WR

WR

WR

WR

•WR

WR
.WR

wR
-WR

Haryana

Maharashtra

·•Punjab

Central Sector I West Bengal
State Sector Huttar Pardeshl
Central Seaor 'l,Otfar.Pardesh
Ceniral Sector ,.•IUtfar Parcesh
State Sector IRajasthan

State Sector
lstateSector

DURGAPUR ST!:EL TPS
A4NP ARA, TPS
S!NGRAUU STPS
RIHANDSTPS
KALISINDH TPS
Nabna TPP (Rajpura TPP} =;

KFsRk#Dirs [state Seto, [anarasntra

SHRI SlNGHAJI TPP
SHRI SINGH.'<.ll TPP
SATPIJRA TPS
SATPIJRA TPS
SANJAY GANDHI TPS
SANJAY GANDHI TPS

ov.c
UPRVUNL
NTPC
NTPC
RRVUNL
L&TPowerDevelopment LTDNabhal

MAHAGENCO

MPPGCL
MPPGCL
MPPGCL
MPPGCL
MRP,_GCL

127
126
125
124
123

114 [MAHAGENCO';r-- [PARTPS .Sy -[State Sector_[Maharashtra

112 [MAHAGENCO ! [NASMK TPS
113 [MAHAGENCO [PARI TPS

111 HMAHAGENCO .±; [NAIK TPS
110 [MAHAGENCO EE,re [NASIK TPS
109 {MAHAGENCO ..gg, • [ORADI TPS··
108 jMAHAGENCO IKORADI TPS

Maharashtra

118 [Ratan Power [NA4SI¥ (P,TPS !Private Sector !Maharashtra

115 [MAHAGENCO "z± [PARLI TPS @±[stateSector _[Maharashtra
116 [MAHAGENCO +iii@. [PARuTPS _[statesector [Maharashtra

106 jMAHAGENCO IKORADI TPS

98 [MAHAGENCO i;; [CHANDRAPUR STPS [StateSector [Maharashtra
97 [MAHAGENCO Shjj [CHANDRPUR STPS
96 [MAHAGENCO [CH4NAPUR STPS
95 [MAHA4GENCO [CHANDRAPUR STPS
94 [MAHAGENCO [HUSAWAL TPS
93 [MAHAGENCO [BHJSAWAL TPS
92 jMAHAGENC<;) •;, IBHUSAWAL TPS

107 [MAHAGENCO \ORADI TPS

104 IMAHAGENCO jKHAPARKHEO;, TPS !State Sector !Maharashtra

91 [AdaniPower Maharashtra Ltd av+ [T1RORA TPS
90
89
88
87
86

103_

119 [RatanPower .ri. [AS/K(PTPS [PrivateSector [Maharashtra

102 IMAHAGENCO IKHAPARKHEDA TPS !State Seaor !Maharashtra

85

100 [iii4GNcoS " [cwRxruRsTs [Staresector,___[Maharashtra
101 [MAH4GENCO [KAAPKHEA TPS ••[StateSector4."[Maharashtra

99_[MAHA4GENCO +g=.± [csuRAPUR sTPS_ _[StateSector

117 [MAAGENCO a [PARLITS [StateSector [Maharashtra

if,/

-105 [MAHAGENCO ETC =s [KHA4PARK¥HEDA TPS [StateSector__[Maharashtra l
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Sembcorp Gayatri P.ltd.
RA'l'ALASEEMATPS·
KOLAGHATTPS

MEJIA TPS

INEY\/ELI TPS- II

jP.'IINAMPURAM TPP

·•MEJiATPS

Bharat Alumi[liiJrn Co. Ltd.

Se~1bcorp Gayatri Pvi. Ltd.

vC

R.et;ance Power UC

CSPGCL

INBPDC

jNTPC

jCSPGCL
Arc

'NEYVELI LIGNIT,:
'KPCL
l,HE?.f/,A,L PO'-NER TECH CORP.LTD

av.c

[-PG2O

172
171
170

164

14 [NTPC ·; [BARHII [,s41 y+, [gr, [ rp 4 [ 0 20-11-2013 [ «[ N [ Y Y

169
158
167
166

158 [OPGCLtd [IBVALLEYTPS \State Sector IOdisha I ER I 2 -- . ·-·- --

156 !GMR ·'"- 11\AMAU-.NGA',TPS I Private Sector lodisha .I ER I .. 3 -· ·- ·-·. -- ... ,_.

162
161
150
159

165

157 jOPGC.Ltd l1ii·vALLEY TPS !State Sector .IO:disha I - ER I 1 _ ·- -- -- ·-·. --

153

155 [TATA 0o•,,er Co MPL iMAITHON:RBiTPP ---j Private Sector !Jharkhand I ·rn \ 1

15.1 RVUNL [CHHABRATPP [State Sector [Rajasthan NR 4. 250 30-06-20143] N , 31-08•2- __ a~, ,, ,

152 NTPC !]INGRAULl'STPS Central Sector Uttar Pardesh 'i . NR . 3-2]fi 200 2603-1983 34. ] N •• Y 31-08-20
153 "JTPC '§INGRAU[l,'.STPS Central Sector lJttarPardesh NR 4 $;± 200 02-11-198234 Fi, N ' .... '( Y I 31-08-20

210 28-12-1993
130 fRRVUNL KALISIN[?H TPS State Sector Rajasthan NR 1 600 02-05-2014 3 N y . :-·:.· y 1 30-06-21131 UPRVUNL ANPARA TPS State Sector Uttar Pardeshl NR 6 I 500 08-06-2015 2 N y y 30-06-21
132 APG':NCO ••· •· IRAYALASEEMA TPS State Sector Andhra·Pradesi SR 4 210 20-11-2007 10 N 1 y y 30-06-21___
i33 ]KPCL 3ELLARY TPS State Sector Karnataka SR 2 I 500 23-03-2012 5 N y y 30-06-2021JFG'POSS134 iKPCL RAICHURTPS State Sector Kamataka SR ~- . 2 2.10 02-03-1986 31 ·N ... y y j 30.06-2021_[coPoss135 fNEYVELI LiGNi'fE NEYVELI (EXT)TPS Central Sector •~ ;J;a/liii"Nadu .. SR# [±1 210 21-10-2002 I 15. N y y J 30-06-20
136 NEYVEU LIGNITE NEYVEU TPS:•11 Central Sector 3 TamilNadu SR #3 210 29-03-1987 30: • .N .: y ,. y
137 Bharat Aluminium Co. Ltd. BAlCOTPS · I Private Sector- :-, Chhatisgarh wif\: ,.·:•· '2·" 300 I 24-03-2016 1 N y y
138 CSEB MARWA TPS State Sector , , Chhatisgarh WR." ·1. 500 30-03-2014 I 3 N y y 30-06-20
139 CSPGCl. DSPM TPS State Sector Chhatisgarh WR 1 250 30-03-2007 10 N y y 30-06-20
140 .Doer 8ARADARHA TPS Private Sector Chilatisgarh WR ·1 600 ZJ-02-2014 3 N y y 30-06-20
141 !Escar Gujarat ALAYA TPP Private Sector Gujarat WR I Lu± :. 600 04-01-2012 s .N y y 30-06-2
142 Tata Pow5r (CGRL}· .. 'MUNDRAUMTPP Private Sector Gujarat , WR ·3 800. 27-10-2012 I 5 N y y I 30-06-20
143 MPPGCL SANJAY GANDHI TPS State Sector Madhya Prades ± WR 3 210 28-02-1999 ! 18, N y y I 30-06··2
144 MP?GCL {SAN.JAYGANDHI TPS State Sector Madhya Prades WR 4 · 2'10 23-11-1999 I 18 N .. y y
145 INTPC VINDHYACHAL STPS Central Sector Madhya Prad WR 7 500 03-03-1999 18 N y y
146 NTPC :, VINDHYACHALSTPS · .Central Sector MadhyaPrad -WR ·a 500 '26-02-2000 17 N Y y
147 Reliance Power Ltd ±,=2. SAS4UMTPP. • Private Sector MadhyaPr'ad WR 2 . 660 .18-12-2013 4. N %. y 1-148 {dani Power Maharashtra Ltd TIR0R,l<'JPS. ;•'.':· Private Sector Maharashtra ·WR I 4 660 23-03-2014 3 •N y y
149 !Vldcrbna Industries Lid \BUTIBORI TPP Private Sector Maharashtra WR I 1 300 I 17-08-2012 5 N y y

EEG_ESE___EE_AC'S@##Staie#Si@SECS_Ge@CE#EEs "WeTE@EENE@iEEEgSEE5EEfee@EETTIE..ff I@@iu@@EC@ff.rec_ EEE@eEE@
150 RRVUNL CHHABRA TPP State Sector 250 14--09-2013 r 4 N Y j Y
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~~..asing Plan

1

? L jWARDHA WARCRA TFP ·j:Rrivate Sector jMaharasntra I WR I 2~ ..­NR 2
178 [RRVUNL [CHHERA T [StateSector [Rajasthan NR 2 250 04-05-2010 .7_ N Y
179 Lalopur·PO'Ner $en. Co [eITPuTPS [PrivateSector [uttarPardeshl N"R 3 660 01--04-2016 1· ., N ·• Y Y
180 NTPC RIHAl-lD STPS Cenfrai Sector'~ •i!jli;;r.Pa<rles.h _ -NR 3 500 3101-2005 12 N Y Y
181 Ro_sa.-powerSupply Cq , _r ROSA TPP ?h-1 Private Sector 1': ·tittar'Pardesh . NR i 3 300 28-12-20H 5 N Y Y
182 [RosaFowerSupply Co [ROSA TPP Ph [Private Sector [utarParaesnI N 4 300 28-03-2012 5 N Y Y
183 IUPRVUNL HARDU/..GANJ TPS · State Sector Uttar Pardesh. NR 9 250 25-05.2012 5 N Y Y
184 NTPC NABI NAGAR TPP ; Central Sector Bihar · ·',ER "l ·• 1 250 20-03-2016 1 N Y Y
185' D.V.C KODARMA.TPP Eenti:al Sector Jharkhand ER 1 500 2007.2011 6 N Y J Y
186 D.v.c: _:- -~'l" KODARMA TPP . €eritial,Sector: '.]hark.hand ER 2 500 1502-2013 47] E N Y Y
187 [GMR [AMALANGA TS [PrivateSector[0disha ER 1 350 2903-2013_44 N Y Y
188 [GMR [KAMAANGA TPS [PrivateSector"[Odisha ER } 2 350 28-09-2013 ·]4 N Y Y
189 C.E.S.C. Pvt. S;:JUTHERN REPL T?S Private Sector West Bengal ER 2 58 12-08-1990 27 N Y Y
190 WBPDC KOU\GHATTPS State·Sector ; W,istBengal -,;ER- 6 210 17-03-1991 '26° '.... N Y Y
191,= WBPDC S.;NTALDIH TPS State Sector West Bengal ! ER 6 250 29-06-2011 6 N Y Y
192 HGPC9rpn -~· ·. - Y",MUNA NAGAR TPS State'Sector· Haryana NR 1 300 01-11-2007 . 10'.' . "'.•' N Y Y
193 RRVUNL CHHABRA TPP State Sector Rajasthan NR 1 250 30-10-2009 8 N Y Y
194 NTPC I E;cg • RIHAND STP.S A6:ntral.Sector UttarPaQ:lesh- NR · 2 500 05-07-1989 28 'i.,"j N Y Y
195 NTPC .,.·,, SINGRAULI STPS Ce_otralSector ·uttar-Paa:lesti'j:-;,c;':i':JR. ·I 1 200 14-02-1982 35-,, .. ' ;~ N '->J.1::..- Y Y
196 NTPC SINGRAULI STPS (;;e"rit(al:Sector· uita(Pardesn .• '•FNR ,- 2 200 2511-1982 35 N Y Y
197 Rosa _Power Supply Co ROSA TPP Ph-I Pnva(e;Sector: - , Uttar.Pan:iesfi ,,~NR 1 300 10-02-2010" 7 N Gt.. s Y Y
198 Rosa-Power Supply Co ROSA TPP Ph-I Privafe·sector ,; IJ!lai Pardesn NR 2 300 2&:o6;zo.10.~:;/ - :'>0 7 · N. Y Y
199 UPRVUNL HAROUAGANJ TPS ,State Sector Uttar Pardesh NR 8 250 27-09-2011 6 N Y Y
200 . UPRVUNL ,PARICHHA TPS (State Sector. Uttar Pardesh NR 6 250 11-03-2013 · .·. •, -·4_ N Y Y
201+:-·•. APGENCO RAYAL.!\SEEMA TPS State Sector Andhra Pradesl SR 1 210 31-03-1994 23 N Y Y
202. Sembcorp Gayatri Pvt. ltd. Sembcorp Gaya!ri P.Lld. Private Sector Andhra P.rade SR:, 660 12-11,2016 · : l. N Y Y
203 THERMAL POWER TECH CORP.LTD PAIN;\MPURAM TPP . P,ivate~Sector. · Andhra Prade -.-.,_· SR ; 1 660 07-02-20'is- :; •;· Y ,;2 ,,.., N Y Y
204 KPCL . BELLARY Ts [Statesector. [Karataka] SR .. 3 700 01032016 1 N Y Y
205 [KPCL • [FAICHURTS [State Sector. lkamataka SR ' 4 210 29.09-1994_1 23 N Y Y
206 KPCL YERMARUS TPP State Sector : ~ Karnatalia SR 1 800 29-03-2016··: '': l N Y Y
207 NEYVEU LIGNITE NEYVEU r EXT! TPS Central Sector Tamil Nadu SR 2 210 22-07-2003 14 N Y I Y
208 . NEYVELI LIGNITE NEYVELI TPS- ll Central-Sector;,,: Tarril Nada.: ... ·. SR·.-: 1 210 17-01-1988 -z:g--·ia! N Y Y
209 NLC+TANGi:DCO TUTICORIN(NJTPP Central Sector [Tamil Nadu SR 1 500 10-03-2015 2 N Y Y '°""31•12-2021
210 Mis O.P.Jindal · TAMNAR TPP P(ivate Sector Chhatisgarh WR 2 600 30-03-2014 . . '" · .3 W- Y Y · ,t31-s12;'2.021 FGD POSs,i
211 .!NTPC SIPAT STPS Central Sector Chhatisgarh WR 4 500 20-0 6-2008 9 N Y Y ,3i::f2cz0;ZJ:::•-: FGD"P05$_
211 NTPC jSIPAT STPS Central Sector Chhatisgarh ,WR. 5 500 01.-01-2009 8 N Y Y 31-12-2021[FGDPOSS
213 iNTPC SIPAT STPS Central Sector Chhatisgarh WR 3 660 DB-01-2012 S N j Y Y 31-12-2021 IrcbPoss
214 RKM Powerger. ?rivate Ltd. UCHPINDA TPP Private Sector Chhatisgarh i WR 3 360 28-01-2016 1 N Y Y 31-12-2021 _ FGD ?QSS.
215 GSECL GANDHI NAGAR TPS State·Sector Gujarat WR 3 210 20-03-1990 27 N Y Y •·3,i -,12-2021 PARTIAL•F;
216 GSECL IG-~NDrll !lAGAR TPS State Sector Gujarat WR 4 I 210 20-07-1991 26 N Y Y -31,J.2s2021 PARTIAL F,
217 GSECL GANDHi N;..GAR TPS State Sector Gujarat WR 5 210 17-03-1998 . 19 N Y Y . 3fi2-2021 PARTIAL1'•

z_-;;--
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31-03-2022 ,IFGD.POSSi

31-03-2022 [FGD PSS
31 -03. 2022 ·· IFGD POSSl

31-03-2021

31-03-2022.

31,()3-2022

31,03-2022

31-03-2022·

31-03-2022
31-02-2022
31-03-2022 ]FGDPOSSI

31-03-2022 [FGDPOSSI

31-03-2022 _[rsPoss1

31-03-2022 {FGD POSSI

\lfGDPOSSI

31-03-2022CFFc Poss

yy

Y·_.N

#g@22Eh%EE#fEE55FEE-EEGeng
2 N.so- ·g' y

2 N y

7 Na ' y
9 N ±! y·

9 N y

8 N y·

29 N y y

23 r . N y y

s N y Y.
N y y

1,0% N y y
6.15 N y y
26 .N y y

32 · .. N y y

3 N y y

3 N y y

1 N ., y y

33 N y Y
2 N y y

15 N y y
7. N y y

18 N y y

26 N y y

21 N y y
34 N y

33 N y I y

25--03-1991
31--03-1997
21--01-1979 I 38 • . : N y I y
28-03-1979 38± £±5e N Y y
30--01-19BS 32± +; N y y
23-03-1982 35' N y I y I
15-01-1983 34 N y y
15-03-1964 33 N y y 31-12-20
09-03-1986 31 N i y y 31-12-20
23-09··1985 31 N y y 31-12-20.
18-11-1987 I 30 N I y y 31-1 2-20
31-12-1998 18 N y y 31-12-20
14-06-2012 I 5.03 N y y

. -
31-12-2

22-03-2013 4.26 N i· y y
24-08-2014 3 N y I y

25-03-2013 I ·,4 I N I.. y I y

ERA_SEES__EE_EE#EGE@EEEEEEEEEEff@ER@TEE@In.EEEJ##EeeE.IEEE#al Ee±ila #±ft#tat#pi, is&sshr$$#ft%i i»
'!' .Gujarat WR 3 250 I 29-03-2015

SIKKA REP. TPS State Sector Gujarat WR 4 250 i 25-09-2015
RAJIV GANDHI TPS State Sector ]Haryana .NR 2 • 60 i 01-10-2010
GH TPS (LEH.MOH.) State Sector Punja• a,Egg NR , 3 250 03-01-2008
GH_TPS (LEH.MOH.) State Sector Puna.± eNR. 4 25so 31--07-2008

242 JRRVUNL SURATGARH TPS State Sector Rayasthan EE NRG 6 250 29--08-2009
243 NTPC RIHANDSTPS Central Sector Uttar Pardesh NR i 1 500 31--03-1988
244 UPRVUNL .A.NPARA TPS State Sector F · Uttar Pardesh NR } 5 ·soo 04-07-1994
245 ·uPRVUNL PARICHHA TPS State Sector :;.~ _ · Uttar Part1esh NR 5 250 24-05-2012
245 NTC B .A.RHI/ Central Sector Bihar ER s 660 04-03-2015
247 Ind barath IND BARATH TPP Private Sector · 0disha ER 1 350 25-02-2016
248 [Sterite Energy Ltd 'STERLITE TPP Private Sector Odisha i ER 2 600 29-12-2010
249 C E.S.C Pvt. SOUTHERN REP TPS Private Sector West Bengal ER 1 68 10-04-1991
250 UL .PL. TPS State Sector West Bengal ER 6 110 OJ.ll7-1985
25y OP.l D.PLTPS EXT. State Sector West Bengal I, ER 8 250 31-03-2014
252 0\/C RAGHUMATHPUR T?D \Central Sector West Bengal ER 1 i 600 24-06-2014
253 Jo.vc RAGHUNATfjPUR TPP ! Centra l Sector West Bengal I ER 2 600 18--01-2016
254 \rVSPDC KOLAGHAT TPS State Sector West Bengal i ER 4 210 24-01-1984
255 Wi3PDC SAGARDIGl;!I TPS State Sector . West Bengal ER 3 500 14-12-2015
256 iNTPC SIMHADRE. Central Sector · Andhra Prade SR. ! 1 500 I 22-02-2002
257 IAdani Power Ltd. UDUPI TPP \Private Sector · Karnataka I SR I 1 I 600 23-07-2010
2.58 KPC:... RAICHUR TPS State Sector Kamataka SR 5 210 31--01-1999
259 NE YVELI LIGNITE NEYVELI TPS· I: Central Sector Ta'mil Nadu, I SR 4 210 30-03-1991
260 'ANG£DC0 jNORTH CHENNAI TPS State Sector [Tamil Nadu SR 3 210 24--02-1996
2s1 jNlPC RAMAGUNDEM STPS Centra l Sector ITelangana SR 1 200 27 ~10-19S3
262 IM7PC IRAMAGIJNDEM $TPS icentra! Sector lTeiangana I SR ·1 2 200 ! 29-05-1984

220 iGSECL !KUTCH UG. TPS State Sector [Gujarat ., WR [ 3 75
221 IGSECL UKAI TPS State Sector [Gujarat+] WR ] 3 200
222 IGSECL JUMI TPS State Sector [Goarat.t±..i WR ' 4 200
223 !GSECL UKAITPS:· State Sector Gujarat i . wR I 5 , ; :: ,210I
224 IGSECL WANAKBORI :fPS State Sector Gujarat <··,:.·· WR 1 210
225 IGSECL WANAKBORI TPS )State Sector Gujarat WR 2 210
226 IGSEc: L WANAKBORI TPS !State Sector Gujarat WR 3 210
227 IGSc WANAK80RI TPS State Sector [Gujarat WR 4 210
223 IGSSCL WANAKBf)RI TPS State Sector Gujarat WR 5 210
229 IGSECL WANAKBORI TPS State Sector Gujarat WR 6 210
230 IGS!"CL Wi>:NAKBORfTPS State Sector Guja,at WR 7 210
231 !NTPC VINDHYACHAL STPS Central Sector Madhya Prad WR l1 500
232 NTC VINDHYACHAL STPS Central Sector ·, · Madhya Prad WR 12 500

SASAN UMTPP Private Sector Madhya Prad WR s 660
TIRORA TPS Private Sector Maharashtra WR 2 660

Maharashtra WR 3 135
WR 4 +±+135

2--,'b '--
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265 jMis O.P..Jmda! OF JINDAL TPS I Private Sector Chhatisgarh WR I 1 i 250 . 02-09-2007 10
266 MlsO P.J,nda! OF JINDAL TPS !Private Sector Chhatisgarh WR 2 I 250 10-02-2008 9 N Y I Y
267 Mis O.P.Jindal TAMNAR PP Private Sector Chhatisgarh WR 3 I 600 07-01-2015 2 N Y I Y
268 RKM Powergen Private Ltd. UCHPINDA TPP Private Sector ··: Chhatisgarh WR 1 [ 360 28-10-2015 2 N Y Y
269 Adani Power Ltd. MUNDRA TPS Prii.rate Sector [Gujarat WR 6 I 660 20-07-2011 6 N Y Y
270 GSECL UKAI TPS State Sector Gujarat WR 6 ! 500 05-03-2013 4 N Y Y
271 Tail! Power{CGPL) MUNDRA UMTPP ) Pri\r.lte·Sector · · Gujarat WR I 4 300 21-01-201,3:·. 4 N Y Y
272 Tatz Power (CGPL) MUNDRA UMTPP Private Sector Gujarat WR 5 I 800 22-03-2013 ! 4 N Y Y
273 MB Power ;.,NU?PUR TPP .j Private Sector .Madhya Prad WR 1 600 20-04-2015 2 · N Y Y
274 Reltance Power Ltd SASAN UMTPP Private Sector Madhya Prad WR 3 660 21-05-2014 3 N Y Y
275 Reliance Power Ltd SASAN UMTPP [PrivateSector /Madhya Pradl WR 4 660 2503-2014 3 N Y Y
276 AdaniPowerMaharashtra L1d TIRORA TPS Private Sector Maharashtra WR 1 660 1109-2012 5 N Y Y
277. Dhariwal lnfrastruct~re DHARtWAL TPP PrivateSector Maharashtra WR- 1 1 300 . '·0J.11:20l3. ·4 · N Y Y
278 Dhariwal Infrastructure DHARIWAL TP? Private Sector Maharashtra WR i 2 I 300 28-05-2014 3 N Y Y
279 · . GMR emco ENE~GY itd EMCO WARORA TPS PrivateSector [Maharashtra WR 1 300 07-02-2013__ 4."}· ..;.,;;:: N Y Y
280 GMR emco ENERGY ltd EMCO VI/ARORA TPS Private Sector Maharashtra I WR ! 2 300 27-08,2013 4 N Y

#iEzn@Enz-EGG #SEE EZE E±Enz. RE@en.FTnEEE.En7#f l±Eliz?TEEN@EZEE5usf@@if@@@@fr@Eg%hi#jg±pf?g?@St _+sz78%#]j#4 ±1ii5 ±±tgggng ±}st$g24±%
as ti mm #liaise##. ltzfh ts kt'I as di.AT 5
282 [PSEB [GHTFS(LEHMOH} [StateSector [pujab NR 1 210 2s121997_{ 19 Has:N Y Y
283 jPSEB IGH TPS {LEH.MOH) State Sector Punjab NR 2 210 16-10-1998 19 N Y Y
284 RRVUNL SURATGARH TPS State Sector Rajasthan NR 5 250 30-06-2003 14 ±kg, N Y Y
285 NTPC UNCHAHAR TPS Central Sector uuar Pardesh NR 5 210 28,09-2006 11 N Y Y
286 UPRVUNL ± ANPARA TPS ([StateSector luttarPardesh NR 4 500 19-07-1993 24 N Y Y
287 UPRVUNL OBRA TPS State Sector uuar Pardesh NR 13 200 21-07-1982 35 N I Y Y
288 UPRVUNL PARICHHA TPS State5ecfor uuar Pard

0

Eish , . NR I 3 210 2903-2006 11 l.... N Y Y
289 UPRVUNL PARICHHA TPS State Sector Uttar Pardesh ! NR 4 210 28-12-2006 10 N Y Y
290 Adhunik·Power&Natural Resources Ltd MAHADEV PRASAD STPP Private:Sector Jharl<iland· ·•.,f ER 1 270 19-11'201:.2' -5 , ', ·N Y Y
291 Adhunik Power&Natural Resources Ltd MAHADEV PRASAD sTPP PrivateSector JharkhanaE? ER 2 270 ·-a:'_29-03•2013 ·4 {. •·- N Y Y
29.2- D.V.C [KARG A TS [CentralSector ~Jhanknand 'ER. I 1 500 22-03-2016 1 N Y Y
293 TATA PowerCo.MPL MAITHON RS TPP Private Sector Jharkhand ER 2 525 24-07-2012 5 N Y Y
294 [D.PL [Pt TPS [State Sector____'lwest engal ER 7 300 24.14.2007E__10_- N Y Y
295 [Pc [KOLA#AT TFS ___[State Sector_[westsengal] ER 1 210 16o1-1993].24 E5 N .4 Y 'Y
296 RRVUNL ·0± SURA1GARH TPS -•:: State Sector - . 4Rajasthan NR 4 250 2503-20021 15 j A N Y Y
297 !Lanka Anpara Pow ltd ANPARA C TPS Private Sector Uttar Pardesh NR 2 600 18-01-2012 5 N Y Y
298 [UPRVUNL [NPARA TFS [State Sector [uttar Pardesn.} NR 3 210 12-03-1988 29 Fr- N Y Y
299 UPRVUNL !OSR;.. T?S StateSector Utta; P.aroesh';, NR 12 200 28-03-1981 36 _;,-, .. N Y Y
300 NTPC ISIM,iADRI Central Sector Andhra .Prade SR 2 ! 500 24-08-20D2 15 N Y Y
301 Adani Power Ltd UDUPI TP? Private Sector Karnataka SR 2 600 16-04-2011 6 N Y Y
302 Jindal (Pvt Co ) TORANGALLU TPS EXT Private. Sector • Kamataka SR. ! 1 300 23-04-2009 8. N Y Y
303 KP(;L RAICHUR TPS State Sector /Kamataka SR 5 210 2207-1999 18 N Y Y
304 NTPC KUDGI Central Sector Karnataka SR J 800 25-12-2016 0 N Y Y
305 NEYVELI LIGNITE NEY-vEL! TPS, II Central Sector Tamil Nadu ·1 SR 5 210 31·12-1991 25 N Y Y
306 NTEC LTD iVALLUR TPP Central Sector Tamil Nadu I SR 1 500 28-03-2012 5 N Y Y
307 TANGEDCO !NJRTH CHENtlAI TPS State Sector {Tamil Nadu SR 2 210 [ 2703-1995 22 N Y
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31-12-2022 IFGO f.'OSSI
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21-02-2003
2703-1996

31-03-2010
04-11-2009
24-03-2017
31-03-2015
04-04-2017
31-07-2009

31--03-2007

26-03-1989

24--03-1995

30-10-1992

31-03-1992

24-03-1986

24--08-2009

22-10-1999

29-03-2011

27--01-1999

26-10-1980
26-02-1987

19-02-1995

20-12-2010
02--08-2010

02-12-2014

28-03-2000

30--08-2009

16--03-2008

18-03-1996

17--03-1994

14--01-1979

11-12-2002

12-10-2011

16-10-1989

28-02-2013

23-03-20i7

310 [KSK Mahanadi Power Co Ltd {AKALTARATPS

311 I Mis OP.Jindal OP JINDAL TPS .-rrvare ~eaor cnnat,sgarh I WR 3 250
312 Mis O.P Jindal OP JINDAL TPS Private Sector Chhatisgarh ] WR 4 250
313 Mis 0.P.Jindal TAMNAR TPP Private Sector-.:- Chhatisgarh WR 4· -- • 600
314 _14can PwerLtd. [MUNDRA TPS [Private Sector [Gujarat] WR 5 660

ANUPPUR TPP [Private Sector_.[MadhyaPrada WR.E,2 600
tL_Aug___gg.[gguessjig@zen@peg@zEe@Ege@Ee@EE@e@eczzeEzri@in@Ezzeze@nz SEE]Z#EE@EEE#Ee@ass

316 RRVUNL SURATGARH TPS State Sector Rajasthan NR 3 250
317 [Lanka inpara PowLtd {ANPARACTS {Private Sector HuttarPardesh} NR 1 600
318 UPRVUNL ANPARA TPS State Sector Uttar Pardesh NR 2 210
319 UPRVUNL ·-: .• •• ;OBRA TPS State Sector : tJ:tiar ?'ardest : NR 9 200
320 NTPC - SIMHADRI Central Sector [ndhnraPradest SR 3 500
321 Jrndal !Pvt Co ) TORANGALLU TFS EYT Private Sector Kamataka- •• SR- 2 300
322 [KPCL R.~ICHUR TPS State Sector Kamataka SR ! 7 210
323 \NTPC - KUDGI Central Sector Karnataka SR ! 2 800
324 fCoas1a; Energen Pvt. Ltd. MUTH_lARP.- TPP .Private Sector .. Tamii'"Nadu SR .-•·,'li;,;:· 600
3 2 5 IEYVE!LIGNITE [NE YVE LI TPS- l Central Sector 'TamilNadu S R 6 : 210
326 'wTET. [A LLURE [etral Sector [TamilNadu] SR 25 [ 500
327 {NTPC ". [RAMAGUNDEM STPS [Central Sector [Telanaana ] SR5 500
328 INTPC ,. RAMAGUNDEM STPS Central Sector 'Telangana E.SR 6 500
329 [AdaiPoerLta [MUNDR TPS [Private Sector_[Gujarat•WR 3 330
330 Adanr Power Ltd. MUNDRA TPS Private Sector Gujarat I WR

Ee ggJ2_rzf@EE@@l@jg#fEE@sf±EE±EEE
331 RRVUNL ,iH KOTA-J;PS?'• State Sector Rajasthan NR 7
332 fRRVUNL . SURll,:'r<,3ARH TPS State Sector Rajasthan NR 2 . I 250
333 NTPC UNCHAHAR TPS Central Sec1.or Uttar Pardesh NR 3 210
334 l'<PC UNCHAHAR TPS Central Sector Ultar Pardosh NR '• 4 210
335 UPR\IUNL ANPARA TPS State Sector ,.,;!- Uttar.P.ardesh i NR 1 210
336 jUPRVUNL OBRA TPS State Sector [utar Pardesh NR 10 200
337 [TPC [KAHALGAON TPS Central Sector fli!iar - ER .1. 2JO
338 NTPC KAHALGAONTPS Central Sector : Bihar -: · . ·rn·• 2 210
339 NTPC · · K"AHALGAON TPS Central Sector Bihar ER 3 210
340 ;NTPC IKAHALGAON TPS Central Sector ihar ER 4 210
341 [NTPC [KAHALGAONTS [Central Sector [Bihar ER 5 500
342 \NTPC KAHALGAON PS Central Sector Bihar I ER 6 500
343 NTPC V'1,HALGAON TPS Central Sector -:·• Biha·r ER .7 500
344 isTPC '· NABI NAGAR TPP Central Sector Bihar ER .2- 250
345 JNTPC & Bihar MUZAFFARPUR TPS \central Sector Bihar i ER 3 195
346 ]NTPC Sinar [MUZAFFARPUR TS Central Sector Bihar ER 4 195
347 10.v.c CHANDRAPURA(DVC) Central Sector Jharkhand ER } 7 , 250
348 [DC [CHANDRA4URA«VC) [Central Sector {Jharkhand ER 8 250
349 \NTPC TALCHER STPS Central Sector Odisha ER 1 500
350 itffPC TALCHER STPS Central Sector Odisha J ER 2 500
351 [NT¢ [rcRSrFs Central Sector [Odisha { ER 3 500
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3S2 NTPC ITALC.-!ER 51PS Central Sector Odisha ER 4 500 } 25-10-2003 14 N Y f Y l 31-12-2022 IFGO POSS!!

353 NTPC TALCHc::R STPS Central Sector . Odisna ER 5 500 13.05-2004 13 N y i y I 31-12-2022 ,._,; FG0POSSE

354 NTPC TALCHER STPS CentralSector i Odisl!a ER 6 500 I 06..02-2005 12 N y i y 31-12-2022 · FGOPOSSIE

I 355 [CE.scP SJclG:: BUDGE TPS Private Sector West Bengal ER 1 250 l 16.09-1997 20 N y I y 31-12-2022 FGDPOSS!!

356 C.E.S.C. P,t. -. 3UOGE 3UDGE TPS Private Sector West Bengal ER 2 250 06.03-1999 18 N y y 3112-2022 •• FGD POSSIE

357 CE.SC Pvt jBUDGE BUOOE FS Private Sector West Bengal ER 3 I 250 29-09-2009 8 N y y 31-12-2022 'FGD POSSIE

358 ovc MEJA Ts Central Sector West Bengal I ER 1 210 01-0.3-1996 21 N y y 31-12-2022 FGD P.OSSIE

359 D.V.C MEJA TS Central Sector West Bengal ER I 2 I 210 24-03-1997 20 N y y 31-12-2022.2[FGD POSS

360 o.v.c : . . ME.JI'< TPS Central Sector West Bengal ER 3 210 25.03-1998 19 N y y 31-12-2022 JFG POSSIE

361 o.v.c .
f>."'EJlA t?S Central Sector West Be:ngat ER 4 210 12-10-2004 13 N y y 31-12-2022 FGOPOSSIE

'
362 D.VC MEJlt- TPS _ Central Sector West Bengal ER 5 250 01.10-2007 10 N y y 31-12-2022 /a4 FGDO POSSIE

363 o.v.c MEJIA TPS Central Sector West Bengal - ER 6 I 250 31,03-2007 10 N y y 31-12-2022 FGO-POSSIE

364 M's Halta Energy limited HA-LDIA TEP Private ·Sector West Bengal ER l 3ro 14.01-2015 '2 N y y 31-12-2022. FGOPOSSI!

365 Mis HaldiaEnery Umited HALDIA T?P Private Sector West Bengal ER 2 300 16-02-2015 2 N y y 31-12-2022' f: FC,OPOSSIE

366 NTPC [FARAKKA SIPS Central Sector West Benga, ER 1 200 01..01-1986 31 N y y 31-12-2022 FGDP(!SSIE

367 NTPC RAKKA STFS Central Sector West Bengaj ER 2 200 24-12-1986 31 N y y 31-12-2022 FGOPOSSIE

358 NTPC FARAKKt- STPS Central Sector West Ben_gal ER 3 200 06.08-1987 30 N y y .. 31•12-2022 FGDl:_OSSIE

359 [rPc F .\R,\KKA STPS Central Sector West Bengal ER I • I 500 25-09-1992 25 N y y 31-12-2022 FGDPOSSIE

370 NTPC FAR-KK STPS Centtal Sector 'Nest Benga! ER 5 I 500 l 16-02-1994 23 N y '( 31-12-2022 FGOFOSSIE
371 NTPC FARAKKA STPS Central Sector West Bengal ER 6 500 07-03-2011 6 N y y 31-12-2022 [FGDPOSSIE

372 RRVUNL KOT TPS Sta te Sector Fajasthan NR 5 210 26-03-1994 23 N Y y 31-12-2022 FGOPOSSIE

373 RRVUNL KOT/- TPS State Sector R.ajasthan NR 6 195 30.07-2003 i 14 N y y 31-12-2022 FGD_POSSIE

374 RRVUNL ,suRATG.•.Rt-1 TPS State Sector Rajasthan NR 1 ' 250 10-05-1998 - 19 N '( y 31-12-2022. FGDPOSSIE

375 iNTPC JNCHAHAR TS Central Sector Uttar Pardesh NR 1 210 21-11-1988 29 N y y 31-12-2022 FCO·f'bSSIE

376 NTPC [UNCH4HAR TPS Central Sector Urtar Paroeso NR 2 210 22-03-1989 28 N y I y 31-12-2022 FGPOSSE

377 UPRVUNL OBRA TPS State Sector Uttar Pardesh I NR 11 200 31-12-1977 40 N y y 31-}2-2022 .i" fFGDP0.SSII:

378 NT-PC SIMHADRI Central Sector Andhra-Pradesl SR 4 500 30-03-2012 5 N y y 31-12-2022 FGD!?QSSIE

379 KPCL RAICHURTPS . State Sector Kamalaka SR 8 250 26..06-2010 7 N y y 31-12-2022 FGOPOSSE

380 KPCL YERW,RUS TP? · • State--.Sector Karnataka SR 2 800 29-03-2017 0 N y y 31-12-2022 FGD!=1pSSIE

381 NTPC IKUDGI Central Sector Kamataka SR I 3 I 800 UC N y y 31-12-2022 FGD POSSIE

382 !Coastal Energen Pvt Ltd. MUTHIARA TPP Private .Sector Tarn .ii Nadu . SR i 2 600 02..01-201"6 , , 1 N y I y 31-12-2022, FG OSSIE

383 NEYVELI LIGNITE NEYVEU TPS- ii Central Sector TamilNadli · • ·;sR I 7 210 19.06.1993 24 N .. y y 31-12-2022: JFGD POSS1
384 INTECL'"D. VALLUR TPP Central Sector Tamil Nadu SR I 3 500 28-02-2014 3 N y I y 31-12-2022 GDPOSSIE

- 385 jTANGEDCO NORTH CHENNAI TPS StateSector Tamil tadu '.SR l 210 25-10.1994 23 N y y 31-12-2022 GO POSSIE
386 NTPC P.AMAGUNDEM STPS lCentral Sector Telargana SR 7 500 26-09-2004 13 N y y 31-12-2022 ' FG POSSIE

387 NTPC KORB.'-.STPS Central Sector Chhatisgarh WR I 1 200 28.02-1983 34 N y y I 31-12-2022 FGQPOSSiE

388 NTPC KORBA STPS Central Sector Chhatisgarh WR 2 200 31-10-1983 34 N y Y 31-12-2022 fGD-POSSIE

389 NTPC KORBA ST?S Central Sector Chhatisgarh WR 3 200 17.03-1984 33 N y y 31-12-2022 . FGO P()SSIE

390 NTPC KA STFS Central Sector Chhatisgarh WR I 4 500 31.05-1987 30 N y y 31-12-2022 FGOPOSSIE

391 NTPC KORBASTPS Central Sector Chhatisgarh WR I s 500 25-03-1988 29 N y y 31-12-2022 FGOPOSSlE

392 NTPC KORBA STPS Central Sector Chhatisgarh WR I 6 500 26-02-1989 28 N y Y 31-12-2022 FGD_POSSIE

393 NTPC KORB.< STPS Central Sector Chhatisgarh WR i 7 500 25-11-2010 7 N y Y 31-12-2022 FG POSSIE

394 NTPC SiPAT STPS Central Sector Chhat,sgarh Wit l 660 01-10-2011 6 N y y 31-12-2022 FGDPOSSIE

395 NTPC SIT SS Central Sector Chhatisgarh WR I 2 560 25-05-2012 5 N y y 31-122022 FGOPOSSIE

396 NTPC& Saa 3HILJ..l PS Central Sector Ci1hatisgarh WR l 250 20-04-2008 9 N y y 31-12-2022 FGDPOSSIE

397 NTPC S Sao 8Hlt.A I TPS Central Sector Chhatisgarh I WR I 2 250 12-07-2009 8 N y Y 31-12-2022. FGOi;'OSSIE
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ITOrren: Powe:- Generation Ltd,. SABARMATI I Private Sector Gujarat I WR :1 120 12-10-1978 I 39 · N401 ITorren1 ?ewer Generation Ltd, SABARMATI Private Sector Gujarat i WR 2 121 31-12-1984 32 N402 ITorre:1t Power Generation Ltd. SABARMATI Private Sector Gujarat :, \I: '.:WR 3 121 26-09-1986 I 29 N403 [NTPC VINOHYACHAL STPS Central Sector Madhya Pradesi WR l 210 10-10-1987 30 N404 [NTPc VINDHYACHAL STPS Central Sector· Madhya Prades WR 2 210 ·­ 23-07-1988 29 N405 jNTPC VINDHYACHAL STPS Central Sector Madhya Pradeo WR 3 210 03-02-1989 28 N406 !NTPC \/INDHYACHALSTPS !Central Sector MadhyaPrade wR]. 4 210 26-12-1989 28 i N407 JNTPC VINOf!YACHAL STPS Central Sector Madnya ?rade WR I 5 210 I 31-03-1990 27 I N408 Tc VINDHYACHAL STPS Central Sector Madhya Prade: WR Le 6 .. 210 01-02-1991 26 N409 !NTPC ,. MOUATPS Central Sector [Maharashtra I WR..
' 1 500 19.04-2012 5 ' N410 [NTPC MOUDATP_S Central Sector Maharashtra WR .. 2· 500 29.03-2013 4 ' - N411 INTF-C ., MOUDATPS Central Sector Maharashtra WR" 3 660 28-03-2016 1 -. ·- N412 I Ratan Power NASIK (P) TPS Private Sect .or Maharashtra WR 3 270 14-04,2017 0 .·-:· N413 Iatan Poever NASIK (Pl TPS Private Sector. . . Maharashtra ' WR I 4 270 19-05-2017 I 0 ­ N414 I Ratan Power ¥ -

!
FGD Phasing Plan 1

[orpemsgiion]
(DD/MM/YYY) .#.·. . ·;
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Annexure-lVFGD CAN NOT BE INSTALLED
Whether

Whether Whether

Total
DT-of Age in

Whether ESP
FGD FGD

S. NO. Developer Name of Project Sector State Region Unit No COMMISSION! FGD space Remarks
Capacity NG MDpYrYYy

years Installed
retrofit available

planned
required YIN)

(YIN)

1 BSEB BARAUN!TPS State Sector Bihar ER 6 105 01-05-1983 34 N N N N FGD INSTALLATION NOT POSSIBLE

2 BSEB AFAUN; TPS State Sector Bihar ER 7 105 31-03.1985 32 N N N N FGD INSTALLATION NOT POSSIBLE

3 NTPC & Bihar MUZAFFARPUR TPS Central Sector Bihar ER 1 110 31-03-1985 32 N y N N FGD INSTALLATION NOT POSSIBLE

4 NTPC & Bihar MUZAFFARPUR TPS Central Sector Bihar ER 2 110 17-03-1986 31 N y N N FGD INSTALLATION NOT POSSIBLE

5 0.VC B0KARO 'E TPS Central Sector Jharkhand ER 3 210 01-08-1993 24 N N N N FGD INSTALLATION NOT POSSIBLE

6 NTPC TALCHER (OLD) TPS Central Sector Odisha ER 1 60 17-412-1967 50 N N N N FGD INSTALLATION NOT POSSIBLE

7 NTPC TALCHER (OLD) TPS Central Sector Odisha ER 2 60 28-03-1968 49 N N N N FGD INSTALLATION NOT POSSIBLE

8 NTPC TALCHER (OLD) TPS Central Sector Odisha ER 3 60 11-07-1968 4 N N N N FGD INSTALLATION NOT POSSIBLE

9 NTPC TALCHER (OLD) TPS Central Sector Odisha ER 4 6 11-04-1969 48 N N N N FGD INSTALLATION NOT POSSIBLE

10 NTPC TALCHER \OLD) TPS Central Sector Odisha ER s 110 24-03-1982 35 N N N N FGD INSTALLATION NOT POSSIBLE

11 NTPC TALCHERiOLD)TPS Central Sector Odisha ER 6 110 24-03-1983 34 N N N N FGD INSTALLATION NOT POSSIBLE

12 CE.SC.P TITAGARH TPS Private Sector West Bengal ER 1 60 17-03-1985 32 N N N N FGD INSTALLATION NOT POSSIBLE

13 CE.SC.P TITAGARH TPS Private Sector West Bengal ER 2 60 12-12-1982 35 N N N N FGD INSTALLATION NOT POSSIBLE

14 CE.SC P TITAGAR TPS Private Sector West Bengal ER z 60 26-04-1983 34 N N N N FGD INSTALLATION NOT POSSIBLE

15 CE.SC P TITAGARH TPS Private Sector West Bengal ER 4 60 16-01-1984 33 N N N NV FGD INSTALLATION NOT POSSIBLE

15 v.C DURGAPUR TPS Central Sector West Bengal ER 4 210 05-12-1981 36 N y N N FGD INSTALLATION NOT POSSIBLE

17 NTPC BADARPUR TPS Central Sector Delhi NR 4 210 02-12-1978 39 N N N N FGD INSTALLATION NOT POSSIBLE

18 NTPC BADARPUR TPS Central Sector Delhi NR 5 210 25-12-1981 36 N N N N FGD INSTALLATION NOT POSSIBLE

19 HGPCorpn PANIPAT TPS State Sector Haryana NR s 210 28-03-1989 28 N N N N FGD INSTALLATION NOT POSSIBLE

20 PSEB GNTPS/BHATIND) State Sector Punjab NR 5 110 29-03-1978 39 N N N N FGD INSTALLATION NOT POSSIBLE

21 PSEB GND TPS(BHATINDA) State Sector Punjab NR 4 110 31-01-1979 38 N N N N FGD INSTALLATION NOT POSSIBLE

22 PSEB ROPAR TPS State Sector Punjab NR 5 210 29-03-1992 25 N N N N FGD INSTALLATION NOT POSSIBLE

23 PSEB ROPAR TPS State Sector Punjab NR 6 210 30-03-1993 24 N y N N FGD INSTALLATION NOT POSSIBLE

24 RRVUNL KOTA TPS State Sector Rajasthan NR 1 110 17-01-1963 34 N y N N FGD INSTALLATION NOT POSSIBLE

25 RRVUNL KOTA TPS State Sector Rajasthan NR 2 110 13-07-1983 34 N y Ny N FGD INSTALLATION NOT POSSIBLE

25 RRVUNL KOTA TPS State Sector Rajasthan NR 3 210 25-09-1988 29 N y N N FGD INSTALLATION NOT POSSIBLE

27 RRVUNL KOTA TPS State Sector Rajasthan NR 4 210 01-05-1989 28 N y N N FGD INSTALLATION NOT POSSIBLE

28 NTPC TANDA TPS Central Sector Uttar Pardesh NR 1 110 21-03-1988 29 N y N N FGD INSTALLATION NOT POSSIBLE

29 NTPC TANDA TPS Central Sector Uttar Pardesh NR 2 110 11-03-1989 28 N y N N FGD INSTALLATION NOT POSSIBLE

30 NTPC TANDA TPS Central Sector Uttar Pardesh NR 3 110 28-03-1990 27 N y N N FGD INSTALLATION NOT POSSIBLE

31 NTPC TANDA TPS Central Sector Uttar Pardesh NR 4 110 20-02-1998 19 N y N N FGD INSTALLATION NOT POSSIBLE

32 UPRVUNL HARDOUAGAN! TPS State Sector Uttar Pardesh NR 7 105 31-03-1978 39 N N N N FGD INSTALLATION NOT POSSIBLE
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Whether Whether Whether[Name ot Project lsector lo I I I T I1DT-of Whether
ESP FGD

FGD I
• NO I Developer

Region Unit No C ota COMMlSS,QNI ge in
FGD space re,ark,apac[; +mvx years

lnstalied retrofit
available planned

required
{YIN) (YIN)

33 JPRVUNL OBRA TPS State Sector Utlar Pardesh NR 7 94 14-12-1974 43 N y N N FGD INSTALLATION N(E POSSIBLE24 UPRVUNL PARICHHA PS State Sector Uttar Pardesh NR 1 110 31-03-1934 33 N y N N FGD INSTALLATION NOT POSSIBLE35 UPRUNL P/\RICHHA TPS State Sector U1tar Paraesh NR 2 110 25-02-1985 32 N y N N FGD INSTALLATION NOT POSSIBLE36 AFGENCO Dr N.TATA RAO TPS State Sector Andhra Prndesn SR i 210 01-11-1979 38 N y N N FGD INSTALLATION NOT OSSILE37 .5GENCO Dr. N.TATA RAO TPS State Sector ndnra Pradest SR 2 210 10-10-1980 37 N y N N FGD lNST!,LLJ\TION NOT ::>CSSIBLE33 4GENCO Dr N TATA RAO TPS State Sector ndnra Pradesh SR 3 210 05-10-1989 28 N y N N FGD INSTALLATION NOT POSSIBLE39 APGENCO Dr N.TATA RAO TPS State Sector isnJr Pradesh SR 4 210 23-08-1990 27 N y N N F GD INSTALLATION NOT POSSIBLE40 APGENCO Dr. N.TATA RAO TPS State Sector Andr:ra Pradesh SR 5 210 31-03-1994 23 N y N N FGD INSTALLATION NOT POSSIBLE41 APGNCO Dr NTATA RAO TPS State Sector ndhra Pradesh SR 6 210 24-02-1995 22 N y N N FGD iNSTAl.U<TION NOT POSSIBLE42 ind oaratn TUTICORIN (P) TPP Prate Sector Tami' Natu SR 1 150 11-.03.-2013 4 N y N N FGD INSTALLATION NOT FOSS1LE43 in3 arat TUTICORIN (P) TPP Private Sector Tamil r..Jadu SR 2 150 30-12-2013 3 NV y N N FGD INSTALLATIOr, NOT POSSlBLE44 TANGEDC(, 1UTICORIN TPS State Sector Tamil Nadu SR 1 210 09-07-1979 38 N y N N FGD INSTALLATION NOT POSSIBLE45 TANGED0O TUTICORIN TPS State Sector Tamil Nadu SR 2 210 17-12-1980 37 N y t N FGO iNSTALLf-,TION NOT POSSIBLE46 TANGED9CO TUTICORIN TPS State Sector Tarii Nadu SR 3 210 16-04-1982 3 t! y N N FGD lNSTA.LLA.TlON NCT POSS!BLE47 TANGO TUTICORIN TPS State Sect or Tarm! t.Jadu SR 4 210 11-02-1992 25 N y N N FGD INSTALLAT!ON I.JOT POSSIBLE48 TANGEDCO TUTICORIN TPS State Sector 7am! Nadu SR s 210 31-03-1991 26 N y N N FGO !NST.A.U.ATION NOT "0SSIBLE49 TSGENCO KOTHAGUOEM T?S (NEW) State Sector Telangana SR 9 250 27-03-1997 20 N y N N FGD INSTALLATION NOT POSSIBLE50 TSGC KOTHAGUDEM TPS (NEW) Stat€ Star Telangar:a SR JO 250 26-02-1998 19 N y N N FGD INSTALLATION NOT POSSIBLE51 CSPGCL KORBA-:11 State Sector Chhat,sgarh WR 1 120 22-03-197€ A~ N y N N FGD INSTALLATION NOT POSSIBLE» I52 CSPGCt KORB.A-!1I State Sector Chhatisgarh WR 2 120 05-04-1981 39 N y N N FGD INSTAUJ,.T!ON NO: POSSIBLE53 CSPGC;. KORBA-WEST TPS State Sector Chhansgarh WR 1 210 21-06-1983 34 N y N N FGD INSTALU-.TiON NOT POSSIBLE54 SGCL KORBA-WEST TPS State Secto, Chhatsgarh WR 2 210 30-03-1983 34 N y N N FGD iNSTALL<,TION NOT POSSIBLE55 CSGCL KORBA-WEST TPS State Sector Chhatisgarh WR 3 210 26-03-1985 32 N y N N FGD INSTALLATION NOT POSSIBLE56 fCSPGCL KORBA-WEST TPS State Sector Chha:,sgarh WR 4 210 13-03-1986 31 N y N N FGD INSTALLATION NOT POSSIBLE57 Torrent Per Generation Ltd SA4RM1T Private Sector Gujarat WR 15 30 25-02-1962 5 N N N N GD INSTALLATION NOT POSSIBLE58 Torrent Power Gene:atn Ltd, SABARMAT/ Private Sector Gujarat WR 16 30 19-05-1963 54 N N N N FGD INSTALLATION NOT FOSSILE59 Gupta Energy ' L GEPL TPP Ph-i Prate Sector Maharashtra WR 1 60 28-04-2012 5 N y N N FGD INSTALLATION NOT POSSIBLE60 Gupta Energy GEPL TPP Ph-I Pri'vate Sector Maharashtra WR 2 60 08-09-2012 5 N y N N FG INSTALLATION NOT PS3ISLE

8689 MW 60 UNITS
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FGD BEING EXPLORED Annexure-V

>

OT-of Whether Present Revised Present Whether

S NO. Developer Name of Project Sector State Region Unit No Total COMMISSION! ge in FGO SPM SPM ESP RemarksSPM
Capacity NG years retrofit

[M DD'YYYY!
Installed Norms Norms Level required

i. TATA Power Co JOJOBERA TPS Private Sector Jharkhand ER 2 I 120 02-01-2001 16 N 75 I 100 74 N FGD INSTALLATION BEING EXPLORi:D

2 TATA Power Co J0J0ERA 7PS Prate Sector Jharkhand ER 3 20 02-01-2002 15 N 75 100 74 N FGD INSTALLATION BEING EXPLORED I

! 3 WBPDC N3EL TPS State Sector west Bengal ER 1 60, 01-09-1965 52 N 150 100 107 y FGD INSTALLATION BEING EXPLORED
I ¢ WBPDC BANDEL TPS State Sector West Bengal ER 2 60 01-10-1965 52 150 100 119 y FGD INSTALLATION BEING EXPLORED.I N

5 WBPDC BANDEL TPS State Sector West Bengal ER 3 60j 01-02-1966 51 N 150 100 134 y FGD INSTALLATION BEING EXPLORED

6 WBPDC SANDEL TPS State Secto: West Bengal ER 4 60/ 01-08-196 51 I N 150 100 69 N FGD INSTALLATION BEING EXPLORED

I 7 WEPDC BANDEL TPS State Sector West Bengal ER 5 210l 08-10-1982 35 N 150 100 236 y FGD INSTALLATION BEING EXPLORED.

690 MW 7 UNITS
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CLAIMED TO BE SOx COMPLIANT Aexore-v

Total DT-of
Age in Whether

WhetherNO. Developer Name of Project Sector State Region Unit No
Capacity COMMISSIONIN FGD

CFBC Remarks
G (MMD'YYYY;

years
Installed

1 W8PC BAKRESWAR TPS State Sector West Bengal ER 1 210 07-06-2009 8 N N CLAIMED TO BE SOx COMPLIANT2 BPDC BAKRESWAR TPS State Sector West Bengal ER 2 210 17-07-1999 18 N N CLAIMED TO BE SOx COMPLIANT3 WBPDC BAKRESWAR TPS State Sector West Bengal ER 3 210 20-05-2000 17 N N CLAIMED TO BE SOx COMPLIANT4 WBPDC BAKRESWAR TPS State Sector WVest Bengal ER 4 210 21-03-2001 16 N N CLAIMED TO E SOx COMPLIANT5 WBPDC BAKRESWAR TPS State Sector West Bengal ER 5 210 24-12-2007 10 N N CLAIMED TO BE SOx COMPLIANT6 Jindal (Pvt Co ) TORANGALLU TPS Private Sector Karnataka SR 1 130 15-01-1999 18 N N CLAIMED TO BE SOx COMPLIANT7 Jindal (Pvt Co ) TORANGALLU TPS Private Sector Karnataka SR 2 130 16-05-1999 18 N N CLAIMED TO BE SOx COMPLIANT8 TANGEDCO METTURTPS State Sector Tamil Nadu SR 1 210 04-01-1987 30 N N CLAIMED TO BE SOx COMPLIANT9 TANGEDCO METTUR TPS State Sector Tamil Nadu SR 2 210 01-12-1987 30 N N CLAIMED TO BE SO COMPLIANT10 TANGEDCO METTUR TPS State Sector Tamil Nadu SR 3 210 22-03-1989 28 N N CLAIMED TO BE SOx COMPLIANT11 TNGEDCO METTUR TPS State Sector Tamil Nadu SR 4 210 27-03-1990 27 N N CLAIMED TO BE SOx COMPLIANT12 TRN Energy Private Ltd. NAWAPARA Tpp Private Sector Chhatisgarh WR 1 300 14-08-2016 1 N N CLAIMED TO BE SOx COMPLIANT13 LA Put Limited NIWARI TPP Private Sector Madhya Pradesh WR ' 45 10-12-2013 4 N N CLAIMED TO E SO COMPLIANT
4

14 BPSCL BINA TPS Private Sector Madhya Pradesh WR 1 250 12-08-2012 5 N N CLAIMED TO BE SO» COMPLIANT15 BPSCL BINA TPS Private Sector Madhya Pradesh WR 2 250 31-03-2013 4 N N CLAIMED TO BE SOx COMPLIANT16 Ideal Energy Projects Ltd BELA TPS Private Sector Maharashtra WR 1 270 20-03-2013 4 N N CLAIMED TO BE SOx COMPLIANT17 MAAHAGENCO PARAS TPS State Sector Maharashtra WR 3 250 31-05-2007 10 N N CLAIMED TO SE SOx COMPLIANT18 MAHGENCO PARAS TPS State Sector Maharashtra WR 4 250 27-03-2010 7 N N CLAIMED TO BE SOx COMPLIANT19 fatan Power AMARAVATI TS Private Sector Maharashtra WR 1 270 25-03-2013 4 N N CLAIMED TO BE SOx COMPLIANT20 Fatan Power AMARAVATI TPS Private Sector Maharashtra WR 2 270 17-02-2014 3 N N CLAIMED TO BE SOx COMPLIANT21 Fatan Power AMARAVATI TPS Private Sector Maharashtra WR 3 270 29-01-2015 2 N N CLAIMED TO BE SOx COMPLIANT22 Ratan Fower AMARAVATI TPS Private Sector Maharashtra WR 4 270 04-03-2015 2 N N CLAIMED TO BE SOx COMPLIANT23 Ratan Power AMARAATI TPS Private Sector Maharashtra WR 5 270 12-03-2015 2 N N CLAIMED TO ESx COMPLIANT

5115 MW 23 UNITS

­¢
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ITEM NO.62 COURT NO.2 SECTION PIL-W

S U P R E M E C O U R T O F I N D I A
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 13029/1985

M.C. MEHTA

VERSUS

UNION OF INDIA & ORS.

(1) IN RE: REPORT NOS. 81 AND 84 SUBMITTED BY EPCA

Petitioner(s)

Respondent(s)

( IMPLEMENTATION OF THE DECEMBER, 2015 STANDARDS FOR THERMAL POWER
PLANTS WHICH WERE TO BE IMPLEMENTED BY DECEMBER, 2017)

(2) IN RE: STICKERS FOR VEHICLES

Date : 10-12-2018 This petition was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE MADAN B. LOKUR
HON'BLE MR. JUSTICE DEEPAK GUPTA

For Petitioner(s) Mr. Harish N. Salve, Sr. Advocate (A.C.)[NP]

Ms. Aparajita Singh, Advocate (A.C.)

Mr. A.D.N. Rao, Advocate (A.C.)

Mr. Siddhartha Chowdhury, Advocate (A.C.)

Petitioner-In-Person

For Respondent(s) Mr. A.N.S. Nadkarni, ASG
Mr. S. Wasim A. Qadri, Adv.
Mr. Ritesh Kumar, Adv.
Mr. Amit Sharma, Adv.
Ms. Suhasini Sen, Adv.
Mr. D.L. Chidanand, Adv.
Mr. G.S. Makker, Advocate
Mr. A.K. Kaul, Adv.
Mr. Raj Bahadur Yadav, Adv.
Ms. Snidha Mehra, Adv.

Mr. Anil Grover, AAG
Ms. Noopur Singhal, Adv.
Mr. Sanjay Kr. Visen, Advocate
Mr. Satish Kumar, Adv.
Dr. Monika Gusain, Adv.

Ms. Rachana Gupta, Adv.



IPPAI

Mr. J.K. Tripathi, Adv.

Ms. Ruchi Kohli, Advocate

Mr. B.V. Balramdas, Advocate

Mr. Ritwik Dutta, Advocate

Mr. Arvind Kumar Sharma, Advocate

Mr. Shyam Divan, Sr. Adv.
Mr. Mahesh Agarwal, Adv.
Mr. Aniket Prasoon, Adv.
Mr. Abhishek Kumar, Adv.
Mr. Manish Kumar, Adv.
Ms. Parul Shukla, Adv.
Mr. Anshuman Srivastava, Adv.
Mr. E.C. Agrawala, Advocate

Mr. Ranjeet Kumar, Sr. Adv.
Mr. Mahesh Agarwal, Adv.
Mr. Ankur Saigal, Adv.
Mr. Shubham Kulshestra, Adv.
Mr. E.C. Agrawala, Adv.
Mr. Rajesh Kumar, Adv.

Mr. Talha Abdul Rahman, Advocate

Mr. Sanjay Sen, Sr. Adv.
Mr. S. Venkatesh, Adv.
Ms. Nishtha Kumar, Advocate
Mr. Vikas Maini, Adv.
Mr. Somesh Srivastava, Adv.

Ms. Sakya Singh Chaudhuri, Advocate

Ms. Suruchi Aggarwal, Advocate
Ms. Ankita Prakash, Adv.

Mr. Preshit Surshe, Advocate

Mr. Rajiv Yadav, Advocate
Ms. Maitreyee Mishra, Adv.

Mr. Rakesh Dwivedi, Sr. Adv.
Mr. B. Vinodh Khanna, Advocate

Mr. Guntur Prabhakar, Advocate

Mr. Chirag M. Shroff, Adv.

Mr. Pradeep Misra, Adv.
Mr. Daleep Kr. Dhyani, Adv.
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Mr. Suraj Singh, Adv.

UPON hearing the counsel the Court made the following

0 R D E R

STICKERS FOR VEHICLES

An affidavit has been handed over in the Court today on behalf

of the Union of India by the learned Additional Solicitor General.

It is stated as under:

2. That this Ministry had earlier assured this

Hon' ble Court that necessary steps would be taken

for the purpose of affixing colour coded stickers,

by carrying out suitable amendment to the Central

Motor Vehicles Rules, 1989 ( hereinafter 'the

and by issuing a separate Motor Vehicle

Security Registration Plates) Order, 2018

(hereinafter referred to as 'HSRP Order, 2018'), so

that multiplicity would be avoided in the larger

public interest having regard to past experience of

enormous delays in implementing HSRP project as was

conceived.

3. In accordance with the said assurance and in

compliance with the orders of this Hon'ble Court,

the present affidavit is filed placing on record

the new amendment to the Central Motor Vehicles

Rules, 1989 issued vide GSR 1162 (E) dated 4U

December and a statutory order S.O. 6052 (E) dated

6"" December, 2018."

Learned counsel appearing for some of the objectors to the

3

Rules')

(High



Notifications say that they would like to challenge the validity of

the Notifications.

We make it clear that any challenge would lie only in this

Court and not in any other Court.

The issue of stickers for vehicles stands disposed of.

Report Nos. 81 and 84

Pursuant to orders dated 11.10.2018 and 27.11.2018, we have

been informed that a meeting was conducted by the learned ASG on

r

05.12.2018. The meeting was attended by representatives of the

MOEF and the Ministry of Power, Ms. Sunita Narain, Mr. Ritwick

Dutta, learned counsel and the learned Amicus Curiae.

The learned Amicus informs us that during the meeting it was

agreed that in terms of the affidavit filed by the Power Plants,

they would comply with the notified emission norms as per the

revised Schedule by 2022. With regard to any deterrence for non

compliance of notified emission norms, the Ministry of Power and

and MOEF are looking into the matter with special emphasis on

relegating the non-compliant power plant to the bottom of the merit

order dispatch.

The status report on the progress made should be filed by the

learned ASG on behalf of Union of India by 01.03.2019.

List the matter on 07.03.2019.

It has been brought to our notice by the learned Amicus and

Mr. Ritwick Dutta, learned counsel several steps have been taken

under the auspices of the Central Pollution Control Board (CPCB) or

4

40
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by the CPCB on the health and economic impact of environmental

pollution in India.

It is submitted that for some inexplicable reasons, these

reports have not come in the public domain although they are

available with the CPCB.

We direct the CPCB to place all these reports from 2010

onwards (commissioned or ready) on the website of the CPCB so that

they are available to the public which will then be aware of the

adverse consequences of air pollution and other environmental

pollution.

Needful be done within two weeks.

(MEENAKSHI KOHLI)
COURT MASTER

5

{KAILASH CHANDER)
ASSISTANT REGISTRAR

)
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ITEM N0.1+3 Court 3 (Video Conferencing) SECTION PIL-W

M.C. MEHTA

S U P R E M E C O U R T OF I N D I A
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 13029/1985

Petitioner(s)

VERSUS

UNION OF INDIA & ORS. Respondent(s)

NOS. 80271,
DIRECTIONS
B/O PUNJAB

(xii) IA
IMPLEADMENT,
AFFIDAVIT ON

((1) IN RE: SMOG TOWERS
(REPORT NO. 106 SUBMITTED BY EPCA (SPECIAL REPORT ON POLLUTION HOT
SPOTS IN NCR WITH REQUEST FOR URGENT DIRECTIONS TO IMPROVE
ENFORCEMENT AND POLLUTION CONTROL)
(2) REPORT NO. 111 SUBMITTED BY EPCA ( REPORT ON PILLING UP OF
WASTE/GARBAGE BY THE SIDES OF RAILWAY TRACKS IN DELHI IN COMPLIANCE
OF DIRECTIONS OF THE HON' BLE COURT DT. 28.02.2020)
(3) IN RE: REPORT NOS. 81 AND 84 SUBMITTED BY EPCA
( IMPLEMENTATION OF THE DECEMBER, 2015 STANDARDS FOR THERMAL POWER
PLANTS WHICH WERE TO BE IMPLEMENTED BY DECEMBER, 2017)
(i)I.A. NOS. 53959 AND 53962/2020 (APPLNS. FOR IMPLEADMENT AND
DIRECTIONS ON B/O NTPC)
(ii)I.A. NOS. 52536, 52538 AND 53358/2020 (APPLNS. FOR IMPLEADMENT,
DIRECTIONS AND EXEMPTION FROM NOTARIZATION ON B/O ARAVALI POWER CO.
LTD.)
(iii)I.A. NOS. 58771 AND 58772/2020 (APPLNS. FOR IMPLEADMENT AND
DIRECTIONS ON B/O TELANGANA STATE POWER GENERATION CORP. LTD.)
(iv) I. A. NOS. 59929 AND 59930/2020 (APPLNS. FOR IMPLEADMENT AND
DIRECTIONS ON B/O U.P. RAJYA VIDYUT UTPADAN NIGAM LTD.)
(v) I.A. NOS. 64205, 64206 AND 64207/2020 (APPLNS. FOR DIRECTIONS,
PERMISSION AND EXEMPTION FROM FILING COURT FEE AND ATTESTED
AFFIDAVIT ON B/O SINGARENI COLLIERIES CO. LTD. )
(vi) I. A. NOS. 72801 AND 72802/2020 ( APPLNS. FOR IMPLEADMENT AND
DIRECTIONS ON B/O RAJIV GANDHI THERMAL POWER PROJECT)
(vii) I.A. NOS. 72795 AND 72796/2020 (APPLNS. FOR IMPLEADMENT AND
DIRECTIONS ON B/O PANIPAT THERMAL POWER STATION (PTPS)
(viii) I.A. NOS. 72778 AND 72779/2020 (APPLNS. FOR IMPLEADMENT AND
DIRECTIONS ON B/O DEEN BANDHU CHHOTU RAM THERMAL POWER PROJECT)
(ix) I.A. NOS. 70498, 70502 AND 70500/2020 (APPLNS. FOR
IMPLEADMENT, DIRECTIONS AND STAY ON B/O TAMIL NADU GENERATION AND
DISTRIBUTION COPRN. LTD.)
(x) IA NO. 71485/2020 (APPLN. FOR DIRECTIONS ON BEHALF OF GUJARAT
MINERAL DEVELOPMENT LTD.)
) IA NO. 81055 AND 81057/2020 (APPLN. FOR DIRECTIONS AND

FROM FILING ORIGINAL NOTARIZED AFFIDAVIT ON B/O NABHA
LIMITED)

80272 AND 80274/2020 (APPLNS. FOR
AND EXEMPTION FROM NOTARIZAION OF

STATE POWER CORPORATION LTD.)

Val
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in question. In case any interim order is granted with respect to

encroachments, which have been made along with railway tracks, that

shall not be effective. Mr. Wasim A. Qadri, learned senior counsel

appearing for SDMC, has undertaken the responsibility to remove all

the waste/garbage at the specified places where the Railways put

the garbage and this will not be a temporary measure, but the

Railways shall also prepare a long term scheme that no such piling

of the wastes takes place along with the sides of the railways

tracks.

The picture painted in the Report of the EPCA as well as in

the reply filed by the Railways indicates that nothing has been

done so far and waste is being piled up and at the same time, there

is human habitation which has come in the same area unauthorisedly,

which are required to be taken care of. Let the action taken be

reported to this Court within a period of one month. List

thereafter.

IN RE : REPORT NOs. 81 & 82 SUBMITTED BY EPCA

Considered the letter dated 26.08.2020 circulated by the

Chairman, EPCA. Time of four weeks has been prayed for on behalf

of EPCA.

Prayer is allowed.

List after four weeks.

I. A. NOS. 53959 AND 53962/2020

(Applications for impleadment and directions on b/o NTPC)

and

I.A. NOS. 52536, 52538 AND 53358/2020

( APPL NS. FOR IMPLEADMENT, DIRECTIONS AND

NOTARIZATION ON B/O ARAVALI POWER CO. LTD.)

EXEMPTION FROM
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and

I.A. NOS. 58771 AND 58772/2020

(APPLNS. FOR IMPLEADMENT AND DIRECTIONS ON B/O TELANGANA STATE

POWER GENERATION CORP. LTD.)

and

I.A. NOS. 59929 AND 59930/2020

(APPLNS. FOR IMPLEADMENT AND DIRECTIONS ON B/O U. P. RAJ YA VIDYUT

UTPADAN NIGAM LTD.)

and

I.A.NOS. 64205, 64206 AND 64207/2020

(Applications for directions, permission and exemption from filing

court fee and attested affidavit on b/o Singareni Collieries Co.

Ltd.)

An undertaking be furnished to this Court that they will abide

by the ultimate decision to be taken in the matter at the

appropriate level. Let the undertaking be furnished to this Court

within four weeks from today.

List after four weeks.

Interim order to continue till next date.

I.A. NOS. 72801 AND 72802/2020

(APPLNS. FOR IMPLEADMENT AND DIRECTIONS ON B/O RAJIV GANDHI THERMAL

POWER PROJECT}

I.A. NOS. 72795 AND 72796/2020

(APPLNS. FOR IMPLEADMENT AND DIRECTIONS ON B/O PANIPAT THERMAL

POWER STATION (PTPS}

I.A. NOS. 72778 AND 72779/2020

( APPLNS. FOR IMPLEADMENT AND DIRECTIONS ON B/O DEEN BANDHU CHHOTU

RAM THERMAL POWER PROJECT}

Issue notice.

There shall be interim stay on recovery till the next date of

(
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hearing.

I.A. NOS. 70498, 70502 AND 70500/2020

{APPL NS. FOR IMPLEADMENT, DIRECTIONS AND STAY ON B/O TAMIL NADU

GENERATION AND DISTRIBUTION COPRN. LTD.)

AND

I.A. NO. 71485/2020

{APPLN. FOR DIRECTIONS ON BEHALF OF GUJARAT MINERAL DEVELOPMENT

LTD.}

AND

IA NO. 81055 AND 81057/2020

{APPLN. FOR DIRECTIONS AND EXEMPTION FROM FILING ORIGINAL

NOTARIZED AFFIDAVIT ON B/O NABHA POWER LIMITED}

AND

IA NOS. 80271, 80272 AND 80274/2020

{APPLNS. FOR IMPLEADMENT, DIRECTIONS AND EXEMPTION FROM

NOTARIZAION OF AFFIDAVIT ON B/O PUNJAB STATE POWER CORPORATION

LTD.)

List these applications after four weeks.

CONTEMPT PETITION (C) NO. 467 OF 2020

Issue notice to Respondent Nos. 1 to 5 only.

{JAYANT KUMAR ARORA}
COURT MASTER

{JAGDISH CHANDER}
ASSISTANT REGISTRAR



(

ITEM NO.1

1

Virtual Court 4 SECTION XVII

S U P R E M E C O U R T O F I N D I A
RECORD OF PROCEEDINGS

Civil Appeal No(s).1692-1693/2020

M/S ARAVALI POWER CO. PVT. LTD. Appellant(s)

VERSUS

VEDPRAKASH & ANR.

(ONLY C.A. NO. 2713/2020 TO BE LISTED ON 21.7.2020

Respondent(s)

WITH
C.A. No. 2713/2020 (XVII)
(WITH IA No. 59150/2020 - EXEMPTION FROM FILING AFFIDAVIT, IA No.
59148/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No. 64390/2020 STAY APPLICATION, IA No. 59147/2020 STAY
APPLICATION)

Date : 21-07-2020 This appeal was called on for hearing today.

CORAM :
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
HON'BLE MS. JUSTICE INDU MALHOTRA
HON'BLE MR. JUSTICE K.M. JOSEPH

For Appellant(s)

For Respondent(s)

Mr. Tushar Mehta, SG
Mr. Shailesh Madiyal, AOR
Mr. Sudhanshu Prakash, Adv.

Mr. Gaurav, AOR

Mr. Adarsh Tripathi, Adv.
Mr. Anish Gupta, Adv.
Mr. Nikhil Khandpal, Adv.
Mr. Gaurav Srivastava, Adv.

UPON hearing the counsel the Court made the following
0 R D E R

C.A. No. 2713/2020

1 Issue notice.

2 Dasti, in addition, is permitted.



2

3 Tag with Civil Appeal Nos 1692-1693 of 2020.

4 Mr Tushar Mehta, learned Solicitor General, states that in the

Civil Appeals in which notices have previously been issued by

the Court, no interim orders were sought for stay of the

demand since no demands had been raised. In the present case,

it has been submitted that a demand notice has been issued on

the basis of the order of the National Green Tribunal1
•

5 We direct that pending further orders, there shall be a stay

of recovery in pursuance of the impugned order of the NGT.

r

1 NGT

(SANJAY KUMAR-I)
AR-CUM-PS

(SAROJ KUMARI GAUR)
COURT MASTER


